Dak Register For Month Starting on 01/08/2023

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Head)
Date Section 'ﬁ‘;}t IF]'
Diar | of No./Name of Source Particulars to Name Ta | k
y No. |Recei | Document Received of documents | which ke Fi
pt sent
n |le
SUDHIR _
2104/OFFICERS/150202 Admini
%gg/ ?22(;(2)2 3/DGR/EMP-3 DTD gt}ATIYA’ Post of AR-reg stration
25/7/2023 DIRECTOR Section
V.P.PANDE .
Y DR Forwarding of Admini
3785/ /02/08 [F.NO.01/CESTAT/BAN CiESTAT original Service stration
2023 /2023 |G/NSP DTD 25/7/2023 ' |Book of Sh. N. :
BANGALO Section
RE S. Pradeep -reg
KRISHAN Information Admini
3786/ 02/08 KUMAR,  regarding birth .
2023 2023 NILDTD3UTI2023 | ncicAsH [of his twin S ation
. Section
IER Babies-reg
T.KSARKA aLss;ﬁation for Admini
S1oT 0208 INIL DT 24/7/2023 NoR. . ELfrom25  stration
KOLKA‘I"A july to 28 july- Section
reg
SWAPNIL
TIWARI, -
3788/ 02/0g F-NO-18(1)/MISC/CEST AR, CGHS details  Admini
AT/ALD/2015-PART V stration
2023 /2023 DTD 24/7/2023 CESTAT, |of M(J)-reg Section
ALLAHAB
AD
Leave
application
3789/ 102/08 EQE%AJ with SLP from Admini
2023 /2023 NIL DT 28/7/2023 STENé GR- 28th July stration
| evening to 30th |Section
July morning-
reg
UMA Forwarding of |/Admini

3790/ /02/08 |[CESTAT/AHD/PER/29/2

2023 /2023 023/346 DTD 25/7/2023 > ANKAR [EL application stration

VERMA, inr/o Sh. C. L. [Section



3791//02/08
2023 /2023

3792/ 02/08
2023 /2023

3793/|03/08
2023 /2023

3794/ 03/08
2023 /2023

3795/ |03/08
2023 /2023

3796/ |03/08
2023 /2023

3797/ 03/08
2023 /2023

3798//03/08
2023 /2023

F.NO.2/23/RSC-
UDC/CESTAT/CHD-
2016-11 DTD 24/7/2023

NIL DT 28/7/2023

NIL DT 25/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL

NIL DT 31/7/20223

NIL DT 31/7/2023

DR,
CESTAT,
AHMEDAB
AD

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
CHANDIG
ARH

P.A
AUGUSTIA
N, M(J),
CESTAT,
BANGALO
RE

M. AJIT
KUMAR,
M(T)

SACHIN
CHOUDHA
RY, LDC

SACHIN
CHOUDHA
RY, LDC

RAGINI,
ubC

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

T.K.SARKA
R, DR,
CESTAT,
KOLKATA

Mahar, M(J)-
reg

Intimation for
exam

Leave
application
from 28 to 31
July-reg

Leave
application

with SLP for ClI

from 27 to 28
July-reg

Leave

application for
CL for 2 days-

reg
Medical

Reimbursement

claim of RS.
2612/--reg
Joining report
as UDC in
CESTAT-reg

Joining report
after availing
leave-reg

Joining report
after availing
leave-reg

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3799/|03/08
2023 /2023

3800/ 03/08
2023 /2023

3801//03/08
2023 /2023

3802/ |03/08
2023 /2023

3803/ 03/08
2023 /2023

3804/ |03/08
2023 /2023

3805/ 03/08
2023 /2023

3806/03/08
2023 /2023

3807//03/08
2023 /2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

F.NO.D-
2(1)/CESTAT/CGHS/201
6 DTD 25/7/2023

F.NO.8/2/PERS/IJYOTI/L
DC/ADMN/CHD-2022
DT 27/7/2023

K.
ANPAZHA
KAN, M(T),
CESTAT,

KOLKATA

JAGDISH
CHAND,
MTS

MONIKA
DEVI, TO

ANIL
CHOUDHA
RY
MEMBER
Q)

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

Leave

MOHINDE jjoining report

R SINGH,
DR,
CESTAT,
CHENNAI

G.
SHRIDHAR
, SPS

ROHIT
KUMAR
SHUKLA,
DR,

application for Ad”?‘”‘
stration
CL on Section
14/8/2023-reg
Compensatory |Admini
off on stration
1/8/2023-reg  Section
Joining report -
As Technical Ad”?'”'
L stration
Officer in Section
CESTAT-reg
Joining report  |Admini
after availing  |stration
leave-reg Section
Medical ..
Reimbursement Adm_lm
. stration
claim of Rs. Section
2455/--reg
Medical ..
Reimbursement Adm.m'
. stration
claim of RS. Section
2417/--reg
Forwarding
in r/o sh. Admini
Koustav Pal as |stration
UDC in Section
CESTAT,
Chennai-reg
CGHS details Qfa?:)”n'
of M(J)-reg Section
Forwar_dlng Admini
Intimation and .
stration
request for Secti
ection

experience



3808/ 03/08
2023 /2023

3809/ 03/08
2023 /2023

3810/ |03/08
2023 /2023

3811/|03/08
2023 /2023

3812/|03/08
2023 /2023

3813//03/08
2023 /2023

3814//03/08
2023 /2023

3815//03/08
2023 /2023

F.NO.2(5)/P.F/S.W/CEST
AT/ALLD/2022 DT
241712023

NIL DT 31/7/2023

NIL DT 31/7/2023

NIL DT 31/7/2023

F.NO.A-12011/1/2023-
CESTAT-DOR-DOR DT
27/7/2023

F.NO.A-13/2/2023-
CESTAT-DOR-DOR
DTD 26/7/2023

NIL

NIL DT 26/7/2023

CESTAT,
MUMBAI

SWAPNIL
TIWARI,
AR,
CESTAT,
ALLAHAB
AD

SOURAV
CHINI,
ubC

P.K.CHOU
DHARY,
MEMBER(J

)

CESTAT,
CHENNAI

KULDEEP
CHOUDHA
RY, U.S.
TO GOI

KULDEEP
CHOUDHA
RY, U.S.
TO GOI

RAKESH
KUMAR

VERMA,
ubC

SANJIV
SRIVASTA
VA,

MEMBER(

certificate for
applying
DRDO exam in
r/o/ Ms. Jyoti,
UDC-reg

Joining report
after availing
leave-reg

Joining Report
asUDC in
CESTAT,
Bangalore-reg

Joining report
after availing
leave-reg

Relieving
Order dated
31/7/2023 in
r/o Sh.
Gagandeep,
ubC

Engagement of
Stenos. purely
on contractual
assignment in
the CESTAT-
reg

Revival of
various posts in
CESTAT-reg

Leave
application-reg

Leave
application for
CL-reg

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3816/ |03/08
2023 /2023

3817/ |03/08
2023 /2023

3818/ /03/08
2023 /2023

3819//03/08
2023 /2023

3820/ |03/08
2023 /2023

3821//03/08
2023 /2023

3822/ |03/08
2023 /2023

3823//03/08
2023 /2023

3824/ 03/08
2023 /2023

3825//03/08
2023 /2023

NIL DT 31/7/2023

NIL DT 1/8/2023

NIL

F.NO.04/CESTAT/HYD/
TVP/21 DTD 31/7/2023

F.NO.04/CESTAT/HYD/
PF/AKJ/23 DTD
31/7/2023

NIL DT 1/8/2023

NIL

NIL DT 2/8/2023

NIL

NIL DT 1/8/2023

T)
ANIL

KUMAR,
MTS

C.L.MAHA
R, M(T)

LALIT
KUMAR,
LDC

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

RAJESH
KUMAR,
EX-MTS

SHANKAR
P.
MOHANTY
, MTS

MONIKA
DEVI, TO

POOJA,
LDC

DIKSHA
SINGH,
STENO-I

Leave

application for

2 days-reg

Joining report
after availing
leave-reg

Leave
application
with joining
report-reg

Forwarding of

revised leave
application
with joining

report of SH. T.
Viswa Prakash,

DR-reg

Forwarding of

medical
certificate of
M(T)-reg-reg

Payment on

Retirement -reg

Request for
Change in
Night duty on
15/8/2023-reg

Leave

application for
2 days CL-reg

Leave

application for

2 days-reg

Intimation of
Physical
Possession of
Govit.

Accommodatio

n-reg

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



3826/ |03/08
2023 /2023

3827/ 03/08
2023 /2023

3828/ 03/08
2023 /2023

3829//03/08
2023 /2023

3830/ 03/08
2023 /2023

3831//03/08
2023 /2023

3832//03/08
2023 /2023

3833//03/08
2023 /2023

3834//03/08
2023 /2023

3835/ /03/08

NIL DATED 01/08/2023

NIL DATED 31/07/2023

NIL DATED 28/07/2023

NIL DATED 29/07/2023

NIL DATED 31/07/2023

F. NO.
01/CESTAT/BANG/NR
DT: 26/07/2023

NIL DATED 01/08/2023

NIL DATED 02/08/2023

NIL DATED 20/07/2023

NIL DATED 02/08/2023

BINU
TAMTA
M(@)

ANIL
KUMAR,
MTS

SEEMA
SADANA,
SPS TO
M(T-HRP),
CESTAT,
NEW
DELHI

us
(CEREMON
IAL)/MOD

BINU
TAMTA
M()

V.P.
PANDEY
DR &
H.0.0.

DOROTHY
JOSEPH,
STENO
GRADE |

P.V.
SUBBA
RAO M(T)

ANITHA
JAYAKUM
AR, SPS

DR,

E.L. 10 days
23/10/2023 to
01/011/2023

3 days leave
01/08/2023 to
03/08/2023

request for
online

subscription of

excus and
manupatra
online

IMS Portal-
Event
Invitation

Option as per
OM dated
21/07/2023

Forwarding of
application for
issue of Laptop
for official use

of SPS - reg.

Tea, Biskit bill

Reimbursement

of rent

Regarding

reimbursement
of the payment

made for the
items
purchased for
serving

tea/refreshment
to honble M(J)

Dr. Rachna
Gupta

Monthly

Admini
stration
Section

Admini
stration
Section

Library

CT
Section

Accoun
t
Section

Accoun
t
Section

Accoun
t
Section

DR(J)

Manoj

To
(Comp
uter)



2023 /2023

3836/ |03/08
2023 /2023

3837/|03/08
2023 /2023

3838//03/08
2023 /2023

3839/ 03/08
2023 /2023

3840/ |03/08
2023 /2023

3841//03/08
2023 /2023

NIL DATED 31/07/2023

NIL

NIL DATED 27/07/2023

NIL DATED 26/07/2023

F.NO.
77T/PERSN/CESTAT/KO
L/2023 DT: 31/07/2023

NIL DATED 31/07/2023

CESTAT,
CHANDIG
ARH

C.
DHANASE
KARAN
CHINNAK
ANNU

LBD
ENTERPRI
SES, TEJ
NARAYAN
SAINI,
CHARTER
ED
ACCOUNT
ANT,

THE RG,
HIGH
COURT OF
DELHI

LM-2C
MANSARO
VER
COMPLEX,
HABIBGA
NJ
BHOPAL
M.P.

K.
ANPAZHA
KAN M(T)

ANITHA
JAYAKUM
AR, SPS

Statement
Report of July -
2023 - reg.

Interglobe
Aviation
Limited Appeal
No.
C/50807/2020
listed for
02/08/2023

Diary No.
51295-2023

Serta No.
07/2023 and
CM No.
34149/2023 &
34150/2023

Appeal filed
against order in
appeal no.
BHO-
EXCUSE-001-
APP-255-22-23
dated
14/03/2023

Refer to letter
dated
19/07/2023
regarding
intimation of
purchase of
immovable
property - reg.
Intimation of
purchase of
immovable
property under

DR(J)

DR()

DR(J)

DR(J)

Cand
L
section

C and
L
section



3842/ 03/08
2023 /2023

3843/|03/08
2023 /2023

3844/ 03/08
2023 /2023

3845/ |03/08
2023 /2023

3846/ |03/08
2023 /2023

3847/ 03/08
2023 /2023

3848/ 03/08
2023 /2023

NIL DATED 01/08/2023

NIL DATED 31/07/2023

NIL DATED 31/07/2023

NIL DATED 31/07/2023

NIL DATED 02/08/2023

NIL DATED 01/08/2023

NIL DATED 02/08/2023

N. RAJA,
SPS

PARMOD
KUMAR,
SPS,
CESTAT,
NEW
DELHI

ANIL
CHOUDHA
RY M(J)

ANIL
CHOUDHA
RY M(J)

T.V.
UNNIKRIS
HNAN, SPS
TO M(T),
CESTAT
MUMBAI

K. RADHA
PATO
M(T)

K. RADHA
PATO
M(T)

CCS (Conduct
Rules, 1964
reg.
Forwarding of
Monthly
Disposal

Statement in r/o |PA

honble justice
Dilip Gupta,
President - reg.

correction in
the appeal
uploaded

re-list reg. dt:
31/07/2023

Permission for
Prnouncement
reg. dt:
31/074/2023

Request to
delete final
order from the
website. - reg,

Forwarding of
Monthly
Disposal
statement in
respect of
Honble justice
dilip gupta,
president for
the month of
july 2023 of
Bangalore
bench

Forwarding of
monthly
disposal

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PA



3849/ /03/08
2023 /2023

3850/ 03/08
2023 /2023

3851//03/08
2023 /2023

3852/ |03/08
2023 /2023

3853//03/08
2023 /2023

3854//03/08
2023 /2023

3855/ |03/08
2023 /2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

NIL DATED 02/08/2023

NIL DATED 02/08/2023

NIL DATED 02/08/2023

CESTAT,
AHMEDAB
AD

CESTAT,
ALLAHAB
AD

CESTAT,
AHMEDAB
AD

EASTERN
ZONAL
BENCH,
KOLKATA

NIHAL
SINGH, PA
TO M(J)

ASHOK
JINDAL,
M(J)

CESTAT,
ALLAHAB
AD

statement in
respect of Mrs,
R. Bhagya
Devi, Honble
M(T) for the
month of july
2023

Disposal
statement for
the month of
july, 2023

Monthly
disposal
statement of
Appeals (july,
2023) of M(T)
- reg.

Disposal
statement for
the month of
july, 2023

Monthly
disposal
statement july
2023

Forwarding of
monthly
disposal
statement for
the month of
july 2023 in
respect of
honble M(J)
Shri P.A.
Augustian -
reg.

Monthly
Disposal
Statement of
Appeal July,
2023

Monthly
disposal
statement of

PA

R

A

PA

PA

PA



3856/ 03/08
2023 /2023

3857/ |03/08
2023 /2023

3858/ 03/08
2023 /2023

3859/ /03/08
2023 /2023

3860/ 03/08
2023 /2023

3861//03/08
2023 /2023

3862//03/08
2023 /2023

3863//03/08
2023 /2023

3864/ 03/08

NIL DATED 01/08/2023

NIL DATED 02/08/2023

NIL DATED 02/08/2023

NIL DATED 02/08/2023

FILE NO.

1(51)/CESTAT/CHD/PU
R FUR/ADMN./2015 DT:

02/08/2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

NIL DATED 01/08/2023

PATO
M(T)

SANJAY
PRASAD,
STENO TO
M(Q)

CESTAT,
BANGALO
RE

INDIRA
SHIROORK
AR, PA

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIG
ARH

ANIL
CHOUDHA
RY M(J)

ANIL
CHOUDHA
RY M(J)

ANIL
CHOUDHA
RY M(J)

ANIL

appeal (July,
2023) of M(J) -
reg.

Disposal
statement Mr.
Raju, honble
M(T) for the
month of july,
2023

Monthly
Statement in
respect of Mr.
Suvendu
Kumar pati,
honble M(J) for
the month of
july 2023

Forwarding of
monthly
disposal
statement - reg.

Forwarding of
monthly
disposal
statement - reg.

Request for re-
constitution of
Local Purchase
Committee -

reg.

Permission for
pronouncement
of order - reg.

Permission for
pronouncement
of order - reg.

Permission for
pronouncement
of order - reg.

Permission for

PA

PA

Admini
stration
Section

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr
ar

PAto



2023 /2023

3865/ 04/08
2023 /2023

3866/ 04/08
2023 /2023

3867/ |04/08
2023 /2023

3868/ 04/08
2023 /2023

3869/ 04/08
2023 /2023

3870/ |04/08
2023 /2023

3871//04/08
2023 /2023

3872/04/08
2023 /2023

NIL DATED 03/08/2023

NIL DATED 26/07/2023

F.NO. A-24(1)/LEAVE
FILE/MS-DR/CHE/2021
DT: 31/07/2023

NIL DATED 03/07/2023

NIL DATED 03/08/2023

NIL DATED 03/08/2023

NIL DATED 03/08/2023

NIL DATED 02/08/2023

CHOUDHA |pronouncement |Registr

RY M(J)

RAM
KUMAR

MANAS
KUMAR
SINHA,
ASSISTAN
T
REGISTRA
R, CESTAT,
MUMBAI

G.
SHRIDHAR
, SPS

GAGAN
DEEP, LDC

VIKASH
KUMAR

JASBIR
SINGH
COURT
MASTER

JASBIR
SINGH
COURT
MASTER

MUKESH
GUPTA,
DEPUTY
REGISTRA

of order - reg.

leave on
02/08/2023-
reg.

Leave
application -
reg.

Forwarding of
Leave
application and
joining report
of Shri.
Mohinder

Singh, Dr - reg.

Joining Report
wide order
F.No. 23(51)/
trans/
CESTAT/
admin 2023 dt:
24/07/2023

Application to
generate
LPC(Last Pay
Certificate )

03/08/2023
(1/2 halfday
C.L)

leave
application
with joining
report - reg.
Deduction of

water charges -
reg.

ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Accoun
t
Section



3873/ 04/08
2023 /2023

3874/ 04/08
2023 /2023

3875/ 04/08
2023 /2023

3876/ 04/08
2023 /2023

3877/04/08
2023 /2023

3878/ 04/08
2023 /2023

3879/ 04/08
2023 /2023

NIL DATED 03/08/2023

NIL DATED 02/08/2023

NIL DATED 03/08/2023

NIL DATED 02/08/2023

NIL DATED 03/08/2023

NIL DATED 04/08/202

NIL

CESTAT,
KOLKATA

CESTAT,

Institution,
Disposal and
Pendency etc
for the month
of july 2023
Disposal
statement for
the month of

AHMEDAB july, 2023 in

AD

EASTERN
ZONAL
BENCH,
KOLKATA

N. RAJA,
SPS

CESTAT,
MUMBAI

ARCHANA,
STENO
GRADE - 1 1

REKHA
SHEKHAW
ATPATO
HONBLE
PRESIDEN
T

respect of Shri,
Somesh Arora,

honble M(J)

Monthly
disposal
statement of
appeals july,
2023, of K.
Anpazhakan
M(T)

Forwarding of

monthly
disposal

statement in r/o

honble M(J)
Dr. D. M.
Misra - reg.
Disposal
statement of
honble shri
M.M.
Parthiban,
M(T) for july,
2023

Correction in
the appeal

uploaded - reg.

Monthly
disposal
statement of
appeals july
2023

DR(J)

PA

PA

PAto
Registr
ar

PA



3880/ 04/08
2023 /2023

3881/ |04/08
2023 /2023

3882/ 04/08
2023 /2023

3883/ /04/08
2023 /2023

3884/ 04/08
2023 /2023

3885/ 04/08
2023 /2023

3886/ 04/08
2023 /2023

3887/ 04/08
2023 /2023

A-50050/117/2020-
CESTAT-DOR DTDT

01/08/2023

NIL DTD. 4/8/2023

NIL DATED 04/08/2023

NIL DT 3/8/2023

NIL DTD 4/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

KULDEEP
CHAUDHA
RY, U.S.
TO GOI

HEMLATA

RIMPY
ARORA

OLIVIA
CHAKARB
ORTY,
SECTION
OFFICER
(CESTAT)

SATPAL
SINGH,
LDC

ARCHANA,
STENO-I

ARCHANA,
STENO-I

A K.
JYOTISHI,
M(T)

Request for
transfer of Sh.

Manish Kumar

Chavda,
Additional

Commissioner,
CESTAT, New

Delhi to
CESTAT,
Ahmedabad-
reg

Request for
issuing
experience
certificate-reg

Regarding
willingness to

join the post

and post
preference

Rajya Sabha
Unstarred
Question -reg

Medical

Reimbursement
claim for wife
of Rs. 19420/--

reg
Leave

application for

CLon
28/7/2023-reg
Joining report
after availing
leave-reg

Leave

application for

CLon

11/8/2023 and

14/8/2023-reg

CT
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Redirec
t to the
Office
of CC
(AR)



3888/ 04/08
2023 /2023

3889/ 04/08
2023 /2023

3890/ 04/08
2023 /2023

3891/ /04/08
2023 /2023

3892/ 04/08
2023 /2023

3893/ 04/08
2023 /2023

3894/ 04/08
2023 /2023

3895/ 04/08
2023 /2023

NIL DT 27/7/2023

NIL DT 4/8/2023

NIL DT 31/7/2023

NIL DT 26/7/2023

NIL DT 31/7/2023

F.NO.04/CESTAT/HYD/
PF/AKJ/23/148 DT
31/7/2023

F.NO.01/CESTAT/BAN
G/JK DT 3/8/2023

NIL DT 4/8/2023

M.M.
PARTHIBA
N, M(T)

BINEESH
KUMAR,
K.S,
REGISTRA
R

P.DINESHA
, M(QJ)

R.
MURALID
HAR, M(J),
CESTAT,

KOLKATA

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

P.DINESHA
. M(J)

Leave
application
with SLP-reg

Medical

Reimbursement

claim of Rs.
7599/--reg

Leave

application for
EL from 24 to
28th July,2023-

reg-reg

Leave

application for
2 days CL with

SLP-reg

Joining report
after availing

leave in r/o Mr.

Anil
Choudhary,
M(J)-reg

Forwarding of
Medical fitness

certificate of
M(T)-reg

Forwarding of

letter for
Tecnival
Resignation

from CESTAT

in r/o Sh.
Jukesh, MTS-
reg

Monthly
Disposal
Statement of

Appeal of July

2023-reg

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

PA



3896/ 04/08
2023 /2023

3897/ 04/08
2023 /2023

3898/ 04/08
2023 /2023

3899/ 04/08
2023 /2023

3900/ |04/08
2023 /2023

3901/ |04/08
2023 /2023

3902/04/08
2023 /2023

3903//04/08
2023 /2023

NIL 3/7/2023

NIL

F.NO.01/CESTAT/BAN
G/DMM DT 1/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

NIL DT 3/8/2023

LALIT
PRASAD
PANT, SPS

PARMOD
KUMAR,
SPS

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

JYOTI,
LDC

OLIVIA
CHAKARB
ORTY,
SECTION
OFFICER
(CESTAT)

M.AJIT
KUMAR,
M(T)

S.K.MOHA
NTY M(J)

HEMAMBI
KAR

Reimburse
claim for
purchase of
Monthly
refreshment b .
Ms. Binu y Section
Tamta, M(J)-
reg-reg
Reimburse
claim for
monthly (For
the month
August 2023)
refreshment-reg

Accoun

Accoun
t
Section

Forwarding of |Accoun
applicationon |t

tour-reg Section
Correctionin  |PAto
the uploaded  |Registr

Appeal ar

62nd report on
action taken by
Govt. on the
observation/rec
ommendations
contained in
55th report on
demands for
Grants 2023-
24-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal

PAto
Registr
ar

PA

PA



3904/ 04/08
2023 /2023

3905/ |04/08
2023 /2023

3906/ 04/08
2023 /2023

3907/|07/08
2023 /2023

3908/ |07/08
2023 /2023

3909//07/08
2023 /2023

3910/|07/08
2023 /2023

NIL DT 3/8/2023

NIL 3/8/2023

NIL

NIL DATED 02/08/2023

NIL DATED 02/08/2023

NIL DATED 02/08/2023

NIL DATED 04/08/2023

PRIYA,
M(T),
CESTAT,
DELHI

MS. BINU
TAMTA,
M(J),
CESTAT,
DELHI

P.V.SUBBA

RAO,
MEMBER(
T)

ASST./DY.

REGISTRA

R, SINGLE
MEMBER
APPEAL
BENCH

PANKAJ
KUMAR
MALLICK,
LIA,
CESTAT,
NEW
DELHI

PANKAJ
KUMAR
MALLICK,
LIA,
CESTAT,
NEW
DELHI

PANKAJ
KUMAR
MALLICK,
LIA,
CESTAT,
NEW
DELHI

DOROTHY
JOSEPH,
STENO

Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

PA

PA

Cause list PA

Medical Admini
Reimbursement |stration
claim form Section

Medical Admini
Reimbursement |stration
claim form Section

Medical Admini
Reimbursement [stration

claim form Section
Request for Admini
C.L.on stration
03/08/2023 Section



3911/|07/08
2023 /2023

3912/|07/08
2023 /2023

3913//07/08
2023 /2023

3914/|07/08
2023 /2023

3915/|07/08
2023 /2023

3916/|07/08
2023 /2023

3917/|07/08
2023 /2023

3918/|07/08
2023 /2023

NIL DATED 04/08/2023

NIL DATED 04/08/2023

F.NO.
04/CESTAT/HYDITVP/2
1/157 DT: 31/07/2023

NIL DATED 04/08/2023

NIL DATED 31/07/2023

NIL DATED 04/08/2023

NIL DATED 04/08/2023

NIL DATED 01/08/2023

GRADE |

VIKASH
KUMAR

ARCHANA,
STENO
GRADE - |

T. VISWA
PRAKASH,
DEPUTY
REGISTRA
R/HOO,
CESTAT-
HYDERAB
AD

REKHA
SHEKHAW
ATPATO
HONBLE
PRESIDEN
T

P. K.
CHOUDHA
RY, M(J)
CESTAT,
ALLAHAB
AD

SUKHBIR
SINGH,
MTS

P. K.
CHOUDHA
RY, M(J)
CESTAT,
ALLAHAB
AD

MS.
HEMAMBI
KAR
PRIYA
M(T)

Vikash LPC

application pdf

leave on 07th

to 18th august,

2023

Forwarding of

revised leave
application of
sh. T. Viswa
Prakash, Dy.

Registrar - reg.

3daysE.L.
from
07/08/2023 to
09/08/2023

leave with

Joining Report

- reg.

Leave with

Joining Report

- reg.

E.L. from
07/08/2023 to
09/08/2023

Intimation
regarding
purchase of a
flat in

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration

Bengaluru from |Section

M/s Total
Environment,



3919/|07/08
2023 /2023

3920/ |07/08
2023 /2023

3921/|07/08
2023 /2023

3922/ 08/08
2023 /2023

3923//08/08
2023 /2023

3924/08/08
2023 /2023

3925/08/08
2023 /2023

NIL DATED 03/08/2023

NIL DATED 26/07/2023

NIL DATED 04/08/2023

NIL DTD 6/8/2023

NIL DTD 4/8/2023

NIL DT 4/8/2023

NIL DT 4/8/2023

KULDEEP
CHAUDHA
RYUSTO
THE GOl

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

S.S. GARG,
M()

RACHNA
GUPTA,
M()

VASA
SESHAGIRI
RAO, M(T),
CESTAT,
CHENNAI

SULEKHA
BEEVIC.S,
M(J),
CESTAT,
CHENNAI

ITPL Road,
EPIP Zone,
Whitefield,
Bengaluru-
560066.

Purchase of
laptops for
newly joined
Member of the
CESTAT- reg.

CUSAA No.
48/2021 & CM
No0.44762/2021
, Dom
Chemical
international
Pvt. Ltd. vs.
Union of india
ORS

Office Order
dt: 04/08/2023

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

Monthly
Disposal
Statement of
Appeal of July
2023-reg

DR()

PA

PA

PA

PA

To
(Comp
uter)



3926/ 08/08
2023 /2023

3927/ 109/08
2023 /2023

3928/ /09/08
2023 /2023

3929/ /09/08
2023 /2023

3930/ 09/08
2023 /2023

3931//09/08
2023 /2023

3932//09/08
2023 /2023

3933/ /09/08
2023 /2023

3934//09/08

NIL DT 4/8/2023

NIL DTD 9/8/2023

F.NO.
3/5/MISC./ADMN-2017-
11 DT: 01/08/2023

F.NO.
77/PERSN/CESTAT/KO
L/2023 DT: 31/06/2023

NIL DATED 03/08/2023

NIL DATED 07/08/2023

NIL DATED 08/08/2023

NIL DATED 08/08/2023

NIL DATED 08/08/2023

P.ANJANI
KUMAR,
M(T)

GAUTAM
NARAYAN
, ADV.

ROHIT
KUMAR
SHUKLA,
DEPUTY
REGISTRA
R, CESTAT,
CHANDIG
ARH

K.
ANPAZHA
KAN M(T)

KULDEEP
CHAUDHA
RYUSTO
THE GOI

ASHOK
JINDAL,
M(J),
CESTAT,
KOLKATA

RAMKUM
AR, MTS

JITENDER,
MTS

GAJENDR

Monthly
Disposal
Statement of
Appeal of July
2023-reg

S. K. Verma
Case -reg

Forwarding of
APAR - reg.

Refer to letter
dated
19/07/2023
regarding
intimation of
purchase of
immovable
property - reg.
MA No.
692/2023 in PT
No. 126/2022
in OA no.
762/2019
(Kolkata
Bench)

Request for two
days C.L.on
10/08/2023 &
11/08/2023 -
reg.

leave on
07/08/2023

one day C.L.
14/08/2023

1/2 day F.N. on

PA

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini

C/L
Section

Cand
L
section

Cand
L
section

Cand
L
section



2023 /2023

3935/ /09/08
2023 /2023

3936/ 09/08
2023 /2023

3937/ /09/08
2023 /2023

3938//09/08
2023 /2023

3939/ 09/08
2023 /2023

3940/ 09/08
2023 /2023

3941//09/08
2023 /2023

3942//09/08

NIL DATED 07/08/2023

F.NO.
01/CESTAT/HYD/ESST/
17-11/159 DT: 03/08/2023

F.NO.
1(15)/CESTAT/CHD/PU
R-FUR/ADMN./2015
DT: 02/08/2023

F.NO.
01/CESTAT/BANG/SC
DT: 31/07/2023

F.NO.
01/CESTAT/BANG/IK
DT: 03/08/2023

NIL DATED 31/07/2023

F.NO.
20(2)/PERS.FILE/GD_L
DC/CESTAT/CHE/2017
DT: 02/08/2023

NIL DATED 03/08/2023

A SINGH, 08/08/2023
HC
GAGAN !]_oei?:i/r?gw Flitgport
DEEP, LDC
- reg.
T. VISWA
PRAKASH,
DEPUTY  |Request to
REGISTRA |provide fair
R, rent certificate
CESTAT- |(FRC) -reg.
HYDERAB
AD
ROHIT
KUMAR Request for re-
SHUKLA, constitution of
DEPUTY Local Purchase
REGISTRA Committee -
R, CESTAT,
CHANDIG "9
ARH
ey Fovartingo
DR & joining report -
H.0.0. €g.
Forwarding of
letter for
V.P. technical
PANDEY |resignation
DR & from CESTAT
H.O.0. in r/o Shri
jukesh, MTS -
reg.
10% payment
VIJAY of withheld
KUMAR amount, Hindi
regarding
Forwarding of
MOHINDE |intimation if
R SINGH  [Shri
DR Gagandeep,
LDC - reg.
T.VISWA C.L.

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023

3943//09/08
2023 /2023

3944/ 09/08
2023 /2023

3945/ /09/08
2023 /2023

3946/ 09/08
2023 /2023

3947/ 109/08
2023 /2023

3948/09/08
2023 /2023

3949/ 09/08

F.NO.
18(1)/MISC/CESTAT/AL
D/2015 - PART V

NIL DATED 07/08/2023

NIL DATED 07/08/2023

NIL DATED 07/08/2023

NIL DATED 07/08/2023

NIL DATED 07/08/2023

F.NO.

PRAKASH,
DEPUTY
REGISTRA
R,
CESTAT-
HYDERAB
AD

SWAPNIL
TIWARI,
ASSISTAN
T
REGISTRA
R

SOMPAL,
MTS

JOGINDER
SINGH,
MTS

CAT
SRINAGAR

DR.
SUVENDU
KUMAR
PATI M(J)

VIKASH,
ubC

RAJEEV

application of
honble M(T)
Shri A.K.
Jyotshi - reg.

Shortage of
staff - reg.

leave
application
with joining
report - reg.

3daysE.L. 16

to 18 Aug,
2023 - reg.

Office Order in
respect of Shri
Manoj Kumar

(Junior
Assistant) on
deputation -
reg.

Request for
grant of C.L.

on 14th August

2023 and
restricted

holiday on 16th

August, 2023
alongwith
permission to
avail public

holidays and to

leave the
headquarters.

home related

problems - reg.

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Request for one Admini



2023 /2023

3950/ 09/08
2023 /2023

3951//09/08
2023 /2023

3952//09/08
2023 /2023

3953//09/08
2023 /2023

3954/09/08
2023 /2023

3955/ /09/08
2023 /2023

3956/ 09/08
2023 /2023

3957/ /09/08
2023 /2023

3958/09/08
2023 /2023

76/PERSN/CESTAT/KO
L DT: 07/08/2023

NIL DATED 09/08/2023

NIL DATED 07/08/2023

NIL DATED 07/08/2023

F.NO.
04/CESTAT/HYD/PF/AK
J/23 DT: 31/07/2023

NIL DATED 07/08/2023

F.NO.
16(1)/ACCO&GH/CEST
AT/ALLD/2015-PART-
i

NIL DATED 07/08/2023

NIL DATED 07/08/2023

NIL DATED 08/08/2023

TANDON
M(T)

SUSHMA
RANI PAL,
MTS

SUSHMA
RANI PAL,
MTS

G.
SHRIDHAR
, SPS

T.VISWA
PRAKASH,
DR/HOO,
CESTAT,
HYDERAB
AD

R.
BHAGYA
DEVI

CESTAT,
ALLAHAB
AD

P. ANJANI
KUMAR
M(T)

RANJU
MADHRA,
SPS

MOHAN
SINGH

day C.L. on
31/07/2023 -
reg.

leave
application
with joining
report - reg.
leave
application
with joining
report - reg.
Intimation of

leave of honble

M(J) ms.

Sulekha Bheevi

C.S. -reg.

Forwarding of
Medical Fitness

certificate of
honble M(T)
Mr. A.K.
Jyotishi - reg.
Grant of one
day C.L. on

14/08/2023 and

one day
restricted
holiday on
16/08/2023

Financial

sanction for Rs.

7,53,448/-

Request to

issue certificate

for availing

CGHS facility -

reg.

C.L.on
04/08/2023

Submission of

retirement

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



3959/ 09/08
2023 /2023

3960/ 09/08
2023 /2023

3961//09/08
2023 /2023

3962/ 09/08
2023 /2023

3963/ 09/08
2023 /2023

3964/ 09/08
2023 /2023

3965/ 09/08
2023 /2023

NIL DATED 08/08/2023

NIL DATED 08/08/223

NIL DATED 03/08/2023

F.NO.
GCCO/11/13/52/2020 -
ADMN DATED
07/08/2023

NIL DATED 07/08/2023

F.NO.
CESTAT/AHD/TOUR/08
/2013/357 DT:
31/07/2023

F.NO. A-50050/8/2013-
SO (AD_IC).CESTAT
DT: 03/08/2023

RAWAT,
ubC

CESTAT,
HYDERAB
AD

C.L.
MAHAR
M(T)

HARSHITA
PANDEY,
ASSISTAN
T
REGISTRA
R, CESTAT,
NEW
DELHI

CESTAT,
AHMEDAB
AD,
PANKAJ
SINGH

CESTAT,
CHANDIG
ARH

UMA
SHANKAR
VERMA,
DR

KULDEEP
CHAUDHA
RY USTO
THE GOl

documents on
Bhavishya -
reg.

Financial
Sanction for
Rent bill of the
month of july -
23

one day E.L.
14/08/2023

leave on 7 days
27/07/2023 to
02/08/2023

Willingness of
Shri Vivian C.
Francis,
Superintendent
on deuputation
basis to the
Office of
CESTAT - mf/r.

letter received
from honble P.
Anjani Kumar,
M(T) - reg.

Tour of honble
president,
CESTAT at
ahmedabad
w.e.f.
21/07/2023 to
24/07/2023 -
reg.

Purchase of
laptops for
newly joined
member of the
CESTAT - reg.

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Accoun
t
Section

CT
section

To
(Comp
uter)



3966/ 09/08
2023 /2023

3967/|09/08
2023 /2023

3968/ 09/08
2023 /2023

3969/ 09/08
2023 /2023

3970/ /09/08
2023 /2023

3971//09/08
2023 /2023

F.NO.
REM/CEST/67/2023-
REV/1240 DT:
03/08/2023 DATED
03/08/2023

NIL DATED 3/08/2023

NIL DATED 03/08/2023

NIL DATED 02/08/2023

F.NO.
21/CESTAT/HYD/M-
STAT/15/160 DT:
02/08/2023

NIL DATED 07/08/2023

CHETAN
KUMAR
JAIN,
PRINCIPAL
COMMISSI
ONER

KUMAR
STYAM

KUMAR
STYAM

KUMAR
STYAM

DR,
CESTAT,
HYDERAB
AD

THE RG
HIGH

Filling of Misc.
Appeal (
Rectification of
Mistake
Application) in
restect of
CESTAT, New DR(J)
Delhi final
order no.
FO/ST/A/5043
7-50438/2023 -
CU(DB) dt:
10/04/2023

Review of
CESTATs
Final order no.
50853/2023 dt
30/06/2023

Review of
CESTATS final
order no.
50913/2023 dt:
18/07/2023

Forwarding of
hearing notice
in the case of
M/s alpha G
Corp
management
services Pvt.
Ltd.
806,Meghdoot,
94 Nehru
Place, New
Delhi Received
from honble
CESTATSs -
reg.

Monthly
statement for

the months of
july 2023

case no.
CUSAA-

DR(J)

DR()

DR(J)

DR(J)

DR(J)



3972/ /09/08
2023 /2023

3973//09/08
2023 /2023

3974/ 09/08
2023 /2023

3975//09/08
2023 /2023

NIL DATED 07/08/2023

NIL DATED 08/08/2023

NIL DATED 04/08/2023

F.NO. D-
6(1)/DOO/CESTAT/CHE
/2019 DT: 01/08/2023

COURT OF
DELHI,
NEW
DELHI

SHAILEND
RA PAL
SINGH
RATHORE

CUSTOMS
DB

PUBLIC
(PROTOCO
L-2)
DEPARTM
ENT
SECRETAR
IAT,
CHENNAI-
9

MOHINDE
R SINGH
DR

157/2022 ACC
(import) vs.
Zion Express
Cargo pvt. Itd.

Curing of
defect-
Consolation of
delay.

Compliance of
Misc. Order
dated
19.07/2023 in
anti-dumping
duty matters of
custom appeal
no.
AD/51830/202
1,
AD/51836/202
1, AD/51877-
80/2021,
AD/51923-
26/2021 and
AD/50271/202
2

VISIT- Visit to
honble Mr.
Justice Dilip
Gupta,
President,
Customs,
Excise &
Service Tax
Appellate
Tribunal to
Chennai from
06/08/2023 to
08/08/2023-
Arrangements
to be made -
reg.

Reference to
Difference of
Opinion case -
reg.

DR(J)

DR(J)

PAto
Registr

ar

PAto
Registr

ar



3976/ /09/08
2023 /2023

3977/ 09/08
2023 /2023

3978/ /09/08
2023 /2023

3979//09/08
2023 /2023

3980/ 09/08
2023 /2023

3981//09/08
2023 /2023

3982/ |10/08
2023 /2023

3983/ /10/08
2023 /2023

3984//10/08
2023 /2023

3985/ 10/08

NIL DATED 08/08/2023

NIL DATED 08/08/2023

NIL DATED 07/08/2023

NIL DATED 08/08/2023

NIL DATED 09/08/2023

NIL DATED 07/08/2023

NIL DATED 09/08/2023

NIL DATED 09/08/2023

F.NO.

29(I)/CASH./ICESTATIK
OL/97/181 DATED

24/07/2023

NIL DATED 21/07/2023

KANHAIY
A LAL, SPS

PARMOD
KUMAR,
SPS

C.L.
MAHAR
M(T)

KANHAIY
A LAL, SPS

DR,
CENTRAL
REGISTRY

DR,
CENTRAL
REGISTRY

D. M.
MISRA
M(@)

ATIN
SHARMA,
M.T.S

T. K.
SARKAR
DY.
REGISTRA
R

T.K.

Removal of
order form
CESTAT
website due to
correction

Correction in
the appeal
uploaded - reg.

Permission for
pronouncement
of resered order
aftre four
months - reg.

Removal of
order from
CESTAT
website due to
correction

Revised
Causelist - reg.

Supplementary
causelist - reg.

Grant of three
days C.L. and
one day RH.

leave on
11/08/2023
(watchman
duty
22/07/2023)

Request for
financial
sanction
regarding
preparation of
Court Room
No. 2 with
sound system
in CESTAT.
Kolkata

Calculation if

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PA

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023

3986/ |10/08
2023 /2023

3987/ |10/08
2023 /2023

3988/ |10/08
2023 /2023

3989/ |10/08
2023 /2023

3990/ |10/08
2023 /2023

3991/ |10/08
2023 /2023

3992//10/08
2023 /2023

F.NO. A-
20(3)/PERS.FILE/KP-

UDC/CESTAT/CHE/202

3 DT: 31/07/2023

NIL DATED 09/08/2023

NIL DATED 09/08/2023

F.NO.

77/PERSN/CESTAT/KO

L DT: 31/07/2023

F.NO.

CESTAT/AHD/PER?66/2

012/358 DT: 31/07/2023

F.NO
CESTAT/AHMD/M-J
(PERS)/356 DT:
31/06/2023

NIL DATED 09/08/2023

SARKAR,
DR

MOHINDE
R SINGH
DR

RAJEEV
TANDON
M(T)

ATIN
SHARMA,
M.T.S

K.
ANPAZHA
KAN M(T)

RAJU M(T)

RAMESH
NAIR M(J)

ANUJ
SHAH

stration
Section

interest for
computer
advance in r/o
of rajiv ranjan,
LDC - reg.

Forwarding
joining report
in r/o Shri
Koustav Pal-
reg.

E.L. w.e.lf.
10/08/2023 &
11/08/2023 (2
days Thursday
& Friday)

Medical
Reimbursement
claim form

Request for one
day C.L. on
14/08/2023 -
reg.

Sale of flat -
declaration
dated
19/04/2023

Details if
investment/
Receipts/
Payments
Transaction of
more than rs.
one lakh -
01/APR 2023
to 30/June 2023

Request for
virtunal hearing
before
CESTAT,
Hyderabad in
appeal no.
ST/25848/2013
(DB) in the
case of Shriram

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

Cand
L
section

Cand
L
section



3993/ /10/08
2023 /2023

3994/ /10/08
2023 /2023

3995/ |10/08
2023 /2023

3996/ |10/08
2023 /2023

3997/ |10/08
2023 /2023

3998/ |10/08
2023 /2023

3999/ /10/08
2023 /2023

4000/ 10/08
2023 /2023

NIL DATED 09/08/2023

F.NO. A-45(1)/MISC.-
AR/ADMIN/CHE/2016
DT: 07/08/2023

F.NO. A-45(1)/MISC-
AR(JUDICIAL)/CHE/201
6 DT: 08/08/2023

NIL

NIL

NIL DATED 02/08/2023

NIL

NIL DATED 09/08/2023

TEJO SHRI
, STENO G-
1

MOHINDE
R SINGH
DR

MOHINDE
R SINGH
DR,
CESTAT,
CHENNAI

AK.
JYOTISHI
M(T)

ANIL
CHOUDHA
RY M(J)

TV.
UNNIKRIS
HNAN, SPS
TO M(T),
CESTAT
MUMBAI

C.J.
MATHEW
M(T)

AJAY
SHARMA
M(J)

life insurance
Co. Ltd.

Request
regarding
permission of
doing
correction iin

judicial order.
Forwarding of

Note Sheet -
reg,

Roster for
Pending DB,
ROM
Application -
reg

Monthly
disposal
statement of
appeal july
2023
Monthly
disposal
statement of
appeals july
2023

Disposal
statement of

appeals for the
month of july,

2023 - reg.

Monthly
disposal
statement of

appeal july

2023 (unsigned

disposal
statement )
Monthly

disposal
statement of

appeal july

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PA

PA



2023

Application for
acceptance of
General Pool

4001/ 10/08 SANIAL - Resident  Admin
2023 /2023 NIL CARE accommodation stration
TAKER - Section
(Online
submission)-
reg

Forwrding of
SWAPNIL |leave

F.NO. TIWARI,  |application in Admini
4002/ 11/08 1(4)/P.K.C./M(J)/PFICES |ASSISTAN |respect of stration
2023 /2023 TAT/ALLD/2023 DT: T honble M(J) Section
04/08/2023 REGISTRA [Shri P. K.
R Choudhary -
reg.
PARDEEP Admini
4003/ 11/08 C.L. on dated .
2023 /2023 NIL DATED 10/08/2023 KUMAR, 14/08/2023 strat!on
LDC Section
RAKESH Admini
4004/ 11/08 KU. C.L.ondt .
2023 2023 NILDATED 10/08/2023 ) ronin - l14/08/2023  Stration
Section
ubDC
Request for
extension for  |Admini
4005//11/08 NIL DATED 10/08/2023 ANKIT joining the post |stration
2023 /2023 SINGH . )
of UDC in Section
mumbai
2 days leave  |Admini
‘2‘822/ /121(;(2’2 NIL DATED 07/08/2023 \J'DKCASH’ 02/08/2023 to stration
03/08/2023 Section
leave on ..
KULDEEP Admini
4007/ 11/08 || DATED 10/08/2023 |SINGH, ~ (0//08/2023 v
2023 /2023 MTS (night duty on Section
22/07/2023)
Grant of one
day C.L. on
R. 14/08/2023 and |Admini
‘21822/ /121(;(2’2 NIL DATED 07/08/2023 BHAGYA one day stration
DEVI M(T) |restricted Section
holiday on

16/08/2023



4009/ |11/08
2023 /2023

4010/ |11/08
2023 /2023

4011//11/08
2023 /2023

4012/ |11/08
2023 /2023

4013/|11/08
2023 /2023

4014/|11/08
2023 /2023

4015/ |11/08
2023 /2023

4016/ |11/08
2023 /2023

4017/ |11/08
2023 /2023

4018/ 11/08
2023 /2023

NIL DATED 08/08/2023

F.NO.
01/CESTAT/BANG/IK
DT: 09/08/2023

NIL DATED 10/08/2023

NIL DATED 10/08/2023

NIL DATED 09/08/2023

NIL DATED 09/08/2023

NIL DATED 09/08/2023

NIL DATED 08/09/2023

F.NO.
17(1)/MS/CESTAT/ALD/
2018-19 DT: 04/08/2023

NIL DATED 09/08/2023

HEMANT
KUMAR,
STENO
GRADE |

V.P.
PANDEY
DR &
H.0.0.

P.
DINESHA
M(J)

P.K.
CHOUDHA
RY M(J)
CESTAT,
ALLAHAB
AD

D.M.
MISRA
M(@)

CESTAT,
BANGALO
RE

SEEMA
SADANA
SPS TO

M(T-HRP)

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

SWAPNIL
TIWARI,
ASSISTAN
T
REGISTRA
R

V. K. PURI
ADVOCAT

one day EL on

07/08/2023
(joinind duty

on 08/08/2023)

Relieving
Order - reg.

E.L.on
14/08/2023

Joining Report

- reg.

Grant of three
days C.L. and
one day RH.

Request for

leaves - Honble

M(J) P.A.
Augustian

bill of tea and
biscuit

CEAC-9/2023

& CM Appl.
35686/2023

Commissioner,

vs. M.S nitin
industries
(trade name)

Bench wise
disposal of
cases during
month of july
2023 - reg.

Reference to

Larger Bench-

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Accoun
t
Section

DR(J)

DR(J)

DR(J)



4019/ |11/08
2023 /2023

4020/ |11/08
2023 /2023

4021/ |11/08
2023 /2023

4022/ |11/08
2023 /2023

4023/ |11/08
2023 /2023

4024/ |11/08
2023 /2023

4025/ 11/08
2023 /2023

4026/ |11/08
2023 /2023

4027/ 11/08
2023 /2023

NIL DATED 08/08/2023

NIL DATED 10/08/2023

NIL DATED 10/08/2023

NIL DATED 11/08/2023

LETTER DT 10/08/2023

IN F.NO.

01(08)/R/DISPOSAL-

M/CESTAT/2023.

NIL DATED 14/08/2023

NIL DATED 14/08/2023

NIL DATED 10/08/2023

NIL DATED 14/08/2023

E ON Request for
RECORD |grant of Early
Hearing - reg.
MUKESH | Office Order PA
GUPTA, DR (dt: 08/08/2023
VEDA SVLDR
PRAKASH |Scheme PA
YERRAMS Disposal - July
ETTY 2023
M. Disposal
MONDAL, Statement - reg. PA
SPS (SVLDRS)
P.REX — SvDRLIs3,
JERALD, ..
Mr. Ajit PA
PATO Kumar, M(T)
M(T) ’
G. SVDRL
SHRIDHAR disposal, Ms
 SPSTO sulgkha i3heevi PA
HONBLE M(J) ’
MQ)
DR, (Fign'i[;?rl cause
CENTRAL Iistgfor?:/)efect PA
REGISTRY
Matters
DY/ASST.
REGISTRA Excise Division
R (EXCISE
APPEAL gzﬂgzlmatters PA
BENCH)
10/08/2023
MUKESH
GUPTA, .
oeruTy  OIE e ea
REGISTRA ™~
R
ASSTT./DY
REGISTRA 2Tm;ymmb”
R (SINGLE Brgr?ch) Cause PA
MEMBER List
APPEAL

BRANCH)



4028/ |14/08
2023 /2023

4029/ |14/08
2023 /2023

4030/ |14/08
2023 /2023

4031/ |14/08
2023 /2023

4032/ |14/08
2023 /2023

4033/ |14/08
2023 /2023

4034/ |14/08
2023 /2023

4035/ |14/08
2023 /2023

4036/ |14/08
2023 /2023

4037/ |14/08
2023 /2023

4038/ |14/08
2023 /2023

NIL

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 10.08.2023

NIL

NIL

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 10.08.2023

NIL DATED 11.08.2023

GAUTAM
NARAYAN

HIRALAL

SANJAL,
CARETAK
ER

REKHA

SHEKHAW
AT, STENO

POOJA,
LDC

POOJA,
LDC

SEEMA
SADANA,
SPS

SEEMA
SADANA,
SPS

SHRIRAM
MEENA,
MTS

SANTOSH
KUMAR
TIWARI,
DEPUTY
REGISTRA
R

ANITHA
JAYAKUM
AR, SPS

affidavit

Casual Leave

application for

14.08.2023
Casual leave

application for

14.08.2023

Joining report

Joining report

EL application
for 25.07.2023

Casual leave

application for

14.08.2023
casual leave

application for

10.08.2023
Leave

application for
13.08.2023 and

14.08.2023

Exemption of
payign water
charges from
salary

Regarding

reimubrsement

of payment
made for the
items
purchased for
serving

tea/refreshment
to Ms. Rachna

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Accoun

Section

Accoun
t
Section

CL
Section



4039/ |14/08
2023 /2023

4040/ |14/08
2023 /2023

4041/ |14/08
2023 /2023

4042/ |14/08
2023 /2023

4043/ |14/08
2023 /2023

4044/ 14/08
2023 /2023

NIL DATED 10.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 08.08.2023

NIL

Gupta, Member

(Judicial)
MUKESH |Office Order
GUPTA, dated
D.R. 10.08.2023
NIHAL
SINGH, Undertaking
STENO, for T.A. Claim
CESTAT, """
ALLAHAB "¢
AD
NAVEEN
KUMAR,
UDC, Refreshment
CESTAT,N |bill for August
EW DELHI, (2023
CUSTOMS
BRANCH
NAVEEN
KUMAR,
UDC, Refreshment

CESTAT,N bill for July
EW DELHI, 2023
CUSTOMS

BRANCH

KULDEEP
CHAUDHA Transfer of
RY, CPIO &

application u/s
US(AD.10),
GOI, MOF, 6(3) of the RTI

DEPTT OF Act, 2005 - reg.
REVENUE

Ruling issued
in respect of
application for

CUSTOMS advance ruling

preferred under
'\A(‘L;I;LORIT Section 18 H of

ADVANCE the customs

RULINGS Act 1962by
M/s. Shree Hari
Ananta
Overseas Pvt.
Ltd. - reg.

Admini
stration
Section

Accoun
t
Section

Accoun
t
Section

Accoun
t
Section

CPIO

AR(CS



4045/ |14/08
2023 /2023

4046/ |14/08
2023 /2023

4047/ |14/08
2023 /2023

4048/ 14/08
2023 /2023

4049/ 14/08
2023 /2023

4050/ |14/08
2023 /2023

4051/ |16/08
2023 /2023

4052/ 16/08
2023 /2023

NIL DATED 10.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 11.08.2023

NIL DATED 10.08.2023

NIL DTD 1/8/2023

CESTAT/AHD/11/2016/0
373 DT 10/8/2023

POOJA
KUMARE,
STENO,
CESTAT,
KOLKATA

KAILASH,
PA,
CESTAT,
CHANDIG
ARH

INDIRA
SHIROORK
AR, PA,
CESTAT,
BANGALO
RE

NIHAL
SINGH,
STENO,
CESTAT,
BANGALO
RE

K. RADHA,
PA,
CESTAT,
BANGALO
RE

GOWTHA
M M - PA
TO
MEMBER
(TECHNIC
AL),
CESTAT,
CHENNAI

ATIN
SHARMA,
MTS

UMA
SHANKAR
VERMA,
DR,
CESTAT,
AHMEDAB

Monthly
Disposal
Statement of
Appeals July,
2023

Monthly
Disposal
Statement of
Appeals July,
2023

Monthly
Disposal
Statement of
Appeals July,
2023

Monthly
Disposal
Statement of
Appeals July,
2023

Monthly
Disposal
Statement of
Appeals July,
2023

Monthly
Disposal
Statement of
Appeals July,
2023

Leave
application on
16/8/2023

Periodical
Increment
Certificate
(PIC) inr/o
officials,
CESTAT,

PA

PA

PA

PA

PA

PA

Admini
stration
Section

Admini
stration
Section



4053/ |16/08
2023 /2023

4054/ |16/08
2023 /2023

4055/ 16/08
2023 /2023

4056/ 16/08
2023 /2023

4057/ 16/08
2023 /2023

4058/ 16/08
2023 /2023

4059/ 16/08
2023 /2023

4060/ 16/08
2023 /2023

4061/ |16/08

NIL DT 7/8/2023

F.NO.11/CESTAT/CHEN
NAI/2004 DTD
10/8/2023

F.NO.05/CESTAT/BAN
G/RENT DTD 4/8/2023

F.NO.01/CESTAT/BAN
G/JK DTD 9/8/2023

F.NO.01/CESTAT/BAN
G/SC DTD 10/8/2023

F.NO.01/CESTAT/BAN
G/AK DTD 10/8/2023

NIL DT 14/8/2023

NIL DT 14/8/2023

NIL DT 11/8/2023

AD

P.ANJANI
KUMAR,
M(T)

MOHINDE
R
SINGH,DR

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

SUKHBIR
SINGH,
MTS

PARMOD
KUMAR,
SPS

ANIL

Ahmedabad-
reg

Request to
issue certificate
for availing
CGHS facility-
reg

LPC of Gagan
Deep, LDC-reg

Issue of rent
reasonableness
certificate
(RRC) for
renewal of
Lease cum
Rental
Agreement,
CESTAT,
Banglore-reg

Relieving order
inr/o Mr.
Jukesh, MTS-
reg

Forwarding of
application as
intimation-reg

Forwarding of
application as
intimation in
r/o Sh. Alok
Kumar, LDC-
reg

Leave
encashment in
lieu of LTC-reg

Issue of self-
ink stamp-reg

Permission to

Admini
stration
Section

Accoun /Admini

t
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini

stration
section



2023 /2023

4062/ 16/08
2023 /2023

4063/ |16/08
2023 /2023

4064/ 16/08
2023 /2023

4065/ 16/08
2023 /2023

4066/ 16/08
2023 /2023

4067/ 16/08
2023 /2023

4068/ 16/08
2023 /2023

4069/ 16/08
2023 /2023

4070/ |17/08
2023 /2023

4071/|17/08
2023 /2023

NIL DT11/8/2023

NIL DT 11/8/2023

NIL DT 14/8/2023

NIL

NIL DT 14/8/2023

NIL 11/8/2023

NIL DT 11/8/2023

F.NO.01/CESTAT/BAN
G/JK DTD 10/8/2023

F.NO. A-20(3)/PERS-
FILE/KPOUDC/CESTAT/

CHE/2023 DT:
14/08/2023

F.NO.

9(5)/PF/VB/MTSICESTA
T/ALLD/2018 DT:

10/08/2023

KUMAR,
MTS

MANOJ
KUMAR,
LDC

SACHIN
CHOUDHA
RY, LDC

SUSHMA
RANI PAL,
MTS

SUSHMA
RANI PAL,
MTS

M.M.
PARTHIBA
N, M(T)

VED
PRAKASH
CHUG,
COURT
MASTER

SANJIV
SRIVASTA
VA,
MEMBER(
T

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

MOHINDE
R SINGH
DR

SWAPNIL
TIWARI,
ASSISTAN
T

leave the
station-reg

Leave
application
with joining
report-reg
Leave
application
with joining
report-reg
Leave
application for
3 days-reg

Leave
application
with joining
report-reg
Leave
application on
14/8/2023-reg

Leave
application
with joining
report-reg

Leave
application on
14/8/2023-reg

Forwarding of
Service Book
in r/o Shri.
Jukesh, MTS-
reg

Forwarding of
intimation/
Application -
reg.
Forwarding of
intimation
regarding
various post of

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



REGISTRA |Sh. Vivekanand

R Bharti, MTS -
reg.
SWAPNIL
TIWARI . -
F.NO. 18(1)/ , Implementation Admini
4072/1117/08 MISC/CESTAT/ALD/201 ASSISTAN of MACP stration
2023 /2023 5-PARTV T Scheme - re Section
REGISTRA g
R
0. A
Request for -
4073/ 17/08 VINEETHA cor?::)assionate Admini
NIL DATED 14/08/2023 LATE SHRI . stration
2023 /2023 appointment - :
N. S. e Section
PRADEEP, 'Y
O.A. Request for
VINEETHA |grand of Admini

4074117108 |\ DATED 14/08/2023 WI/O LATE pensionand  stration

2023 /2023 SHRI N.S. other benefits - |Section
PRADEEP reg,
C.C.L. 12 days, Admini
gg;g/ /127(4(2)2 NIL DATED 16/08/2023 \J:DKC':A‘ SH, 21/08/2023 to strat!on
01/09/2023 Section
IMG, RC,
INSTITUTE Kochi-Smt.
OF Suja B Pillai,
MANAGE |Associate
MENT IN  |Professor - Admini
40761117108 || DHATED 08/08/2023 GOVERNM Sanctioning of stration
2023 /2023 .
ENT, Annual Section
DEEPA Increment-
SURENDR |Request
AN forwarding of -
reg.
Regarding
representation
of Pay Fixation
nd Providen -
4077/ 17/08 SOMESH |a:lu?1d (g F?Ei‘otr Admini
NIL DATED 08/08/2023 ARORA . stration
2023 /2023 M taking up for .
@) ; . Section
consideration
by appropriate
administrative
authorities.

4078/ 17/08 NIL DATED 10/08/2023 P. one day E.L. on Admini



2023 /2023

4079/ |17/08
2023 /2023

4080/ |17/08
2023 /2023

4081/ |17/08
2023 /2023

4082/ |17/08
2023 /2023

4083/ |17/08
2023 /2023

4084/ |17/08
2023 /2023

4085/ |17/08
2023 /2023

4086/ 17/08
2023 /2023

4087/ 17/08
2023 /2023

4088/ |17/08

NIL DATED 10/08/2023

NIL DATED 16/08/2023

NIL DATED 09/08/2023

NIL DATED 16/08/2023

F>NO.
76/PERSN/CESTAT/KO
L DT: 07/08/2023

NIL DATED 07/08/2023

NIL DATED 15/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

DINESHA
M(J)

P.K.
CHOUDHA
RY M(J)
CESTAT,
ALLAHAB
AD

P.A.
AUGUSTIA
N M(J)

D.M.
MISRA
M()
RAJEEV
TANDON
M(T)

RAJEEV
TANDON
M(T)

ASHOK
JINDAL,
M(J),
CESTAT,
KOLKATA

DR.
RACHNA
GUPTA
M(@)
LALIT
PRASAD
PANT SR.
P.S.

SATPAL
SINGH
MTS

PARMOD

14th August,
2023
(Monday),
Prefixing and
suffixing

closed holidays

therein.

Joining Report

- reg.

Request for
Leaves : reg.

Grant of 3 days

C.L. and one
day RH.

E.L.
10/08/2023 &
11/08/2023

Request for one

day C.L. on
31/07/2023 -
reg.

Request for two

days C.L. on
10/08/2023 &
11/08/2023 -
reg.

one days C.L.
14/08/2023

Submission of

retirement
documents

Application for
onedayC.L. -

reg.
Medical

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023

4089/ |17/08
2023 /2023

4090/ |17/08
2023 /2023

4091/ |17/08
2023 /2023

4092/ |17/08
2023 /2023

4093/ |17/08
2023 /2023

4094/ |17/08
2023 /2023

4095/ |17/08
2023 /2023

4096/ |17/08
2023 /2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

F.NO.

CESTAT.AHD/PER/66/2
012/360 DT: 07/08/2023

F.NO.

01/CESTAT/BANG/AD

MN/OPM DT:
08/08/2023

NIL DATED 14/08/2023

F.NO.
111(20)/RC/ST/BPL-
1/150/2016 2734 NDT:
10/08/2023

KUMAR,
SPS

SANTOSH
KUMAR
TIWARI

SANTOSH
KUMAR
TIWARI

SHANKAR
PRASAD
MOHANTY
, MTS

KULDEEP
LAL, UDC

RAJU M(T)

V.P.
PANDEY
DR &
H.0.0.

SUPERINT
ENDENT
JUDICIAL
FOR
ASSISTAN
A
REGISTRA
R (CR)

MANISH
JAISWAL
ADDITION
AL
COMMISSI
ONER
CGST &

Reimbursement
claim form

C.L.
14/08/2023

Medical
Reimbursement
claim form

leave on
17/08/2023

Joining Report
- reg.

Permission for
construction of
my own
property - reg.
Vertification of
Photo, Hand
Writing,
Singature and
thumb
impression of
Shri OM
Prakash Meena,
LDC - reg.

CEA 52 of
2015
Commissioner
of Central
Excise Delhi 111

Miscellaneous
Application of
withdrawal of
appeal under
rule 28(c) of
CESTAT
Procedure

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

DR(J)

Cand
L
Section

Cand
L
section



4097/ |17/08
2023 /2023

4098/ |17/08
2023 /2023

4099/ |17/08
2023 /2023

4100/ |17/08
2023 /2023

4101/|17/08
2023 /2023

4102/ |17/08
2023 /2023

4103/ |17/08
2023 /2023

NIL DATED 09/08/2023

F.NO.

7(STAT)CESTAT/CAL/O
6 DATED 02/08/2023

NIL DATED 04/08/2023

NIL DATED 11/08/2023

NIL DATED 14/08/2023

F.NO. A-45(1)/MISC-
AR(JUDICIAL)/CHE/201
6 DT: 08/08/2023

F.NO. ST/77/2008 DT:

07/08/2023

CENTRAL
EXCISE,
BHOPAL
(M.P)

ANKIT
TOTUKA,
ADVOCAT
E

TARAK
KUMAR
SARKAR,
DR,
CESTAT,
KOLKATA

THE
ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA,
NEW
DELHI

RAMESH,
ubC

JYOTI LDC

MOHINDE
R SINGH
DR,
CESTAT,
CHENNAI

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

Rules, 1982, -
reg.

Diary No.
516002023

Institution,
Disposal and
Pendency etc
for the month
of july 2023

CIVIL Appeal
No(s) 255-256

of 2010 in FO
84 of 2009 in

FO 85/472/473

of 2009 and
2006

Correction reg .

Deletion of
Diary No.
605602023 -
reg,

Roster for
Pending DB,
ROM
Application -
reg

Constitution of

Larger Bench

in the matter of

perfect
Technology -
Appeal No.
ST/77/2008 -
reg.

DR(J)

DR(J)

DR(J)

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar



F.NO. C-

20(1)/COMPLIANCE MOHINDE - ] PA to
gégg/ /127(;(2)2 REPORT TO R SINGH Saertlflcate Registr
HQ/CESTAT/CHE/2023 DR 9. ar
DT: 11/08/2023
To issue Roster
in respect of
MOHINDE iO'\I/:cation
4105/ 17/08 F-NO. A45(1) MISC-  RSINGH (PP PA to
2023 /2023 AR(JUDICIAL)/CHE/201 DR, ST)ROM/4003 Registr
6 DT: 10/08/2023 CESTAT, ) ar
36/2023 in
CHENNAI
Appeal No.
St/41736/2019
reg.
Permission for
4106/ 17/08 ng@ Agy deletion of PAto
2023 2023 NIL DATED 16/08/2023 |\ cpnapg (daily order Registr
uploaded on ar
ETTY .
website
Monthly
K disposal

4107/ |17/08

2023 /2023 NIL DATED 03/08/2023 ANPAZHA statement of PA

KAN M(T) appeal july
2023

Monthly
ASHOK disposal

4108/117/08 || DATED 02/08/2023 JINDAL,  statementof  PA

2023 /2023 M(J) appeal july
2023
SEEMA
4109/|17/08 SADANA |Disposal
2023 j2023 NIL DATED 10/08/2023 |opcry’  Isatement - reg, P2
M(T-HRP)
Monthly
Disposal
statement in r/o
4110/ |17/08 N.RAJA, Honble M(J)
2023 2023 NIl DATED 10/08/2023 Igpg Dr. D.M. Misra
- SVLDR
Scheme matters
- reg.
4111/ 17/08 NIL DATED 14/08/2023 DR, Supplementary PA

2023 /2023 CENTRAL |causelist - reg.



4112/ |17/08
2023 /2023

4113/ |17/08
2023 /2023

4114/ /18/08
2023 /2023

4115/ |18/08
2023 /2023

4116/ |18/08
2023 /2023

4117/ |18/08
2023 /2023

4118//18/08
2023 /2023

4119//18/08
2023 /2023

4120/ |18/08
2023 /2023

4121/ /18/08
2023 /2023

4122/ 18/08
2023 /2023

4123/ 18/08
2023 /2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 17/08/2023

NIL DATED 17/08/2023

F.NO.
CJM/RELIST/CUS/2023
DT: 17/08/2023

NIL DATED 17/08/2023

NIL DATED 16/08/2023

NIL DATED 17/08/2023

NIL DATED 16/08/2023

F.NO. A-
32(2)/MACP/CESTATI/C
HE./2009 DT: 11/08/2023

NIL DATED 18/08/2023

NIL DATED 10/08/2023

REGISTRY

DR,
CENTRAL
REGISTRY

CESTAT
MUMBAI
ADMN

C.J.
MATHEW
M(T)

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

NAVEEN
KUMAR ,
ubC

SANDEEP
MTS

JITENDER,
MTS

SATPAL
SINGH
MTS

MOHINDE
R SINGH
DR

JITENDER,
MTS

AJAY
SHARMA
M()

Supplementary
causelist - reg.

Financial
sanction for
hiring of 02
Nos. of DEO
(Data Entry
Operator) reg.

Permission for
pronouncement
of orders - reg.

Matter released

for relisting -
reg.

Matter released

for relisting -
reg.

leave on
16/08/2023

leave on
14/08/2023

leave on
16/08/2023

leave on
14/08/2023

Implementation

of MACP
Scheme in

CESTAT - reg.
Two days E.L.

from
21/08/2023 &
22/08/2023

For taking C.L.
on 14/08/2023

PA

PAto
Registr
ar
PAto
Registr
ar
PAto
Registr
ar
Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

AR

(Comp.



4124/ /18/08
2023 /2023

4125/ |18/08
2023 /2023

4126/ |18/08
2023 /2023

4127/ |18/08
2023 /2023

4128/ |18/08
2023 /2023

4129/ |18/08
2023 /2023

4130/ |18/08
2023 /2023

4131/ 18/08
2023 /2023

NIL DATED 14/08/2023

NIL DATED 07/08/2023

NIL DATED 09/08/2023

NIL DATED 17/08/2023

NIL DATED 16/08/2023

NIL DATED 17/08/2023

NIL DATED 17/08/2023

NIL DATED 16/08/2023

SULEKHA
BEEVIC S
M(J)
CESTAT,
CHEANNI

DR.SUVEN
DU
KUMAR
PATI, M(J)

TV.
UNNIKRIS
HNAN, SPS
TO M(T),
CESTAT
MUMBAI

CESTAT
ALLAHAB
AD

KRISHAN
KUMAR,
ubC

KULDEEP
SINGH,
MTS

SUKHBIR
SINGH,
MTS

REKHA
SHEKHAW
ATPATO
HONBLE
PRESIDEN
T

E.L.on Admini
07/08/2023 to |stration
11/08/2023 Section
Request for
grant of C.L.
on 14th
August, 2023
and Restricted
holiday on 16th |Admini
august, 2023  |stration
alongwith Section
permission to
avail public
holidays and to
leave the
Headquarters.
EL application
of Honble Admini
M(T), Shri Anil stration
G. Shakkawar, |Section
on 14/08/202
.. Admini
:]c?:er;;.ng Report strat!on
Section
Admini
leave on tration
08/08/2023 &
Section
leave on -
14/08/2023  Admini
with joining ~ Sration
Section
report
5 days leave Admini
from stration
11/09/2023 to Section
15/09/2023
Request for
forwarding an -
attested copy of Adm_lm
medical stration
o Section
examination

report and



police
verification
report - reg.

Request for
issuance of No
objection
Certificate and

AT age relaxation
SHEKHAW cgrtificate for |Admini
4132/ 18/08 ATPATO .
2023 /2023 NIL DATED 16/08/2023 HONBLE Doc_u_mer_lt strat!on
Verification of |Section
PRESIDEN
T SSC
Stenographer
Grade C & D
Examination-
2022 - reg.
HEMANT ..
4133/18/08 |\, pATED 17/08/2023 KUMAR,  1dayE.L. on anrggnr:
2023 /2023 STENO 18/08/2023 Section
GRADE |
Deletion of
ARUN Weekly PAto
4134//18/08 || DATED 16/08/2023 KUMAR  Dispatch Order Registr
2023 /2023
(LDC) uploaded on ar
16/08/2023
DY/ASST.
REGISTRA Excise Division
4135/ 18/08 R (EXCISE
2023 12023 NIL DATED 21/08/2023 APPEAL gzﬂgslmatters PA
BENCH)
17/08/2023
disposal
Statement of
4136/ 18/08 PATO
2023 12023 NIL DATED 17/08/2023 M(T) SVLDR PA
Scheme
Matters
DR Central
A137118/08 ||| DATED 21/08/2023 |CENTRAL Registry cause o
2023 /2023 list for Defect
REGISTRY
Matters
ARVIND Reply of your
4138//18/08 KUMAR letter dated
2023 2023 NILDATED 17/08/2023 o \NbEv  10/08/2023  PA

PATO (Disposal



HONBLE Statement) -
M(T) reg.

Reply of letter
LAVLESH dated

4139/ 18/08 KUMAR  10/08/2023 in
2023 12023 NIL DATED 17/08/2023 ||\ 5 pA  respect of PA
TOM())  SVLDRS-2019
- reg.
ASSTT.
DY.

REGISTRA |Single Member

4140/118/08 || DATED 21/08/2023 R (SINGLE (Appeal Branch PA

2023 /2023 MEMBER )Cause List
APPEAL
BRANCH )
SVLDR
4141/ /18/08 PATO Scheme
2023 12023 NIL DATED 17/08/2023 ;1) Disposal - July 2\
2023
MUKESH
GUPTA .
4142/ 18/08 ’ Office Order
NIL DATED 17/08/2023 DEPUTY _ PA
2023 /2023 REGISTRA dt: 17/08/2023
R
VEDA PA to
4143/ 21/08 PRAKASH pronouncement .
2023 /2023 NIL DATED 18/08/2023 YERRAMS |of Order - reg. Sreglstr
ETTY
ENO A- Forwarding of

4144/ |21/08 |19(1)/PERS. FILE/SP- MOHINDE |letter received |Admini

2023 2023 AR/CESTAT/CHE/2022 SINGH R gﬁglm Suja Sét;g::gg
DTD 10.08.2023 ! ;
deputation)-reg
Leave Admini
4145/ 21/08 SOMPAL, e .
2023 /2023 NIL DT 18/8/2023 MTS application for stration
2 days-reg Section
Leave ..
SEEMA . Admini
A146/121/08 |\ 5 1g/8/2023 SADANA, applicationfor oo
2023 /2023 e RH on araon
30/8/2023-reg
SEEMA Leave Admini
4147172108 |\ b 18/8/2023 SADANA, application for stration

2023 /2023 SPS EL for 4 days (Section



4148/ |21/08
2023 /2023

4149/ |21/08
2023 /2023

4150/ |21/08
2023 /2023

4151/ |21/08
2023 /2023

4152/ |21/08
2023 /2023

4153/ |21/08
2023 /2023

4154/ |21/08
2023 /2023

4155/ 21/08

NIL DT 18/8/2023

NIL DATED 16/08/2023

NIL DT 17/8/2023

NIL DT 18/8/2023

NIL DATED 18/08/2023

NIL DATED 09/08/2023

F.NO. 6/11 L10/2023-SR
NIL DATED 16/08/2023

NIL DATED 14/08/2023

S.S. GARG,
M(J),
CHANDIG
ARH

ARUN
KUMAR
(LDC)

SURAJ
SINGH,
MTS

SANDEEP,
MTS

DR.
RACHNA
GUPTA
M(@)

NIHARIKA
SINGH,
DIRECTOR
OFFICIAL
LANGUAG
E

SSC,
SOUTHER
N REGION

V.P.

from 22 to 25
August, 2023-
reg

Station leave
permission on
20/8/2023-reg

Deletion of
Central
Registry Cause
list for
21.08.2023

Compensatory
leave on
18/8/2023-reg

Leave
application
with joining
report-reg

leave for visit
Gwalior - reg.

Hindi :- reg.

Combined
Higher
Secondary
(10+2) Level
Examination,
2022-
Forwarding
Dossier(s) of
selected
candidate(s) for
the post of
LDC/JSA(L10)
- reg.

block year

Admini
stration
Section

PAto
Registr
ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023 PANDEY 2018-2021 ke
DR, avkash yatra
CESTAT, | bhatte ke
BANGALO sandarbh me.
RE

BINEESH  Mahanagar
KUMAR Telephone
K.S. nigam Limited

Review of
CESTATs
Final Order No.
DEPUTY  51041/2023
4157/ 21/08 COMMISSI |dated
2023 /2023 NIL DATED 14/08/2023 ONER 10/08/2023 in
REVIEW  respect of M/s
Berkowits Hair
& Skin Clinic -
reg.

Review of
CESTATs
Final order no.
51028-
51030/2023
dated
10/08/2023 in
respect of M/s
Haiko Logistics
India Pvt. Ltd.,
A-133, Street
No. 4,
Mahipalpur
Extn. Gurgaon
Road, New
Delhi -110037 -
reg.

Regarding
hearing of
appeal no.
ST/42002/2017
and St/
40556/2021
before the other
Bench - reg.

4160/ 21/08 NIL DATED 02/08/2023 |P. DANIEL, (Circular no.

4156/ 21/08 RECEIPT NO.
2023 /2023 5111755590

DEPUTY
4158/ |21/08 COMMISSI
2023 /2023 NIL DATED 14/08/2023 ONER

REVIEW

F.NO. A-45(1)/MISC-AR MOHINDE
gégg/ /221(4(2)2 (JUDICIAL)/CHE/2016 R SINGH
DATED 14/08/2023 DR

stration
Section

Accoun
t
Section

DR(J)

DR(J)

PAto
Registr
ar

C and



2023 /2023

4161/ |21/08
2023 /2023

4162/ |22/08
2023 /2023

4163/ |22/08
2023 /2023

4164/ |22/08
2023 /2023

4165/ |22/08
2023 /2023

4166/ 22/08
2023 /2023

4167/ |22/08
2023 /2023

4168/ |22/08
2023 /2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

SECRETAR |06/08/23

Y

ADVAIT
SETHNA

JOHNSON
CHACKO,
ubC

SUSHMA
RANI PAL,
MTS

BUDH
SAIN,
M.T.S.

BUDH
SAIN

AMIT UDC

G. K.
MEENA ,
HEAD
CLERK

SAKAL
DEO SAH,

O.A.No. 724
of 2019: Dr.
Suvendu
Kumar Pati vs.
M/O Finance (

important )
Request for
permission to
undergo a Admini
medical follow- .
stration
up treatment at Section
CMC Vellore
(Tamil Nadu) -
reg.
.. Admini
\_]c;:anlng Report stration
g Section
leave
23/08/2023 Admini
(day duty of stration
chowkidar on |Section
06/08/2023)
11/08/2023 .
(chowkidar Adm.m'
; stration
night duty on Section
29/07/2023)
Request for Admini
Transfer from )
stration
hyderabad to Section
Delhi - reg.
Re-
Imbursement of
Children
Education Admini
allowance/ stration

Hostel subsidy Section
in terms of

RBE No.

147/2017

Request for RH |Admini
on 30/08/2023 |stration

L
section

Cand
L
section



4169/ 22/08
2023 /2023

4170/ |22/08
2023 /2023

4171/ |22/08
2023 /2023

4172/ |22/08
2023 /2023

4173/ |22/08
2023 /2023

4174/ |22/08
2023 /2023

4175/ 22/08
2023 /2023

4176/ 22/08

NIL DATED 21/08/2023

NIL DATED 18/08/2023

F.NO.

PF/CESTAT/MUM/ADM
N/RKM/2018 DT:

18/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

F.NO. A-

20(2)/PERS.FILE/GD-
LDC/2017 DT:

17/08/2023

NIL DATED 18/08/2023
NIL DATED 21/08/2023

COURT
MASTER

MAHESH
KUMAR,
SPS

O.A.
VINEETHA
W/O LATE
SHRI'N.S.
PRADEEP

MANAS
KUMAR
SINHA,
ASSISTAN
T
REGISTRA
R, CESTAT,
MUMBAI

PARMOD
KUMAR,
SPS,
CESTAT,
NEW
DELHI

MANWAR
SINGH,

MOHINDE
R SINGH
DR

CESTAT,
CHENNAI

ADMN.

Request for
transfer to

CESTAT, New

Delhi on

medical ground

of my wife -
reg.

Requesting for

grand of
Pension and

other benefits -

reg.

Application for

the post of
Assistant

Section Officer
on Deputation -

reg.

RH on

30/08/2023 on

the eve of "
Raksha
Bandhan ".

E.L.

16/08/2023 and

commuted 2
days
17/08/2023 to
18/08/2023

Forwading
Service Book
in respect of
Shri
Gagandeep,
LDC.

Leave Entry -
reg.

Case no. CM

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)
DR(J)



2023 /2023

41771 22/08
2023 /2023

4178/ |22/08
2023 /2023

4179/ |22/08
2023 /2023

4180/ |22/08
2023 /2023

4181/ |22/08
2023 /2023

NIL DATED 18/08/2023

NIL DATED 12/08/2023

NIL DATED 14/07/2023

ENROLMENT NO.
D/1392/2001 DATED:
29/07/2023

F.NO.
2/CESTAT/MAS/97-

OFFICER
(JUDL.) C-
Il FOR
REGISTRA
R
GENERAL

J.P.
ASSOCIAT
ES

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA,
NEW
DELHI

ANIL
KUMAR
SAINI VS.
COMMISSI
ONER OF
CGST &
CENTRAL
EXCISE -
JAIPUR

GAUTAM
NARAYAN

MOHINDE
R SINGH

Appl.
38853/2023,
38851/2023 &
38852/2023 in
CUSAA-
157/2022

Appeal No.
E/50589/2017-
EX-(DB) dated
05/04/2017
filed against
OIA no. BHO-
EXCUS-001-
APP-600-16-17
dated
12/01/2017.

Civil Appeal
Nos. 5308-
5309, 7079-
7085 and 7296
of 2009

Diary number -
507292023

in the matter
of: CM Appl.
21776/2023 in
W.P. (C) No.
10023 of 2019
(Niveet Seth v
the Union of
india and Anr)

Forwarding of
representation

DR(J)

DR()

DR(J)

Cand
L
section

AR
(Comp.



4182/ |22/08
2023 /2023

4183/ |22/08
2023 /2023

4184/ |22/08
2023 /2023

4185/ |22/08
2023 /2023

4186/ 22/08
2023 /2023

4187/ 22/08
2023 /2023

4188/ |22/08
2023 /2023

4189/ 22/08
2023 /2023

VOL_II DATED
18/08/2023

NIL DATED 17/08/2023

F.NO. 09/09/APPEAL-
TRANSFER/CESTAT/C
HD-2023 DT: 16/08/2023

NIL DATED 17/08/2023

NIL DATED 04/08/2023

NIL DATED 17/08/2023

NIL DATED 21/08/2023

NIL DATED 22/08/2023

ENROLMENT NO.
D/1392/2001 DATED:
29/07/2023

DR

T.K.
SARKAR
DR,
CESTAT,
KOLKATA

DR,
CESTAT,
CHANDIG
ARH

K.
ANPAZHA
KAN M(T)

RAJEEV
TANDON
M(T)

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

CESTAT,
BANGALO
RE

DEPUTY
REGISTRA
R,
CENTRAL
REGISTRY

GAUTAM
NARAYAN

by Sh.
Mohinder
Singh, Dr and
G Shridhar,
SPS - reg.

Order along

with file - reg.

Transfer of
appeals to

CESTAT, New

Delhi - reg.
Releasing of

SPS to
Dr.
Rachna
Gupta
M(J)

PAto
Registr

the files which |PA to
were heard and |Registr

orders were

reserved - reg.

Monthly
Disposal
Statemnet of

ar

appeals of Shri |PA

Rajeev Tandon,

Honble M(T)
july, 2023

Officer Order
dated.
17/08/2023

PA

Supplementary PA

causelist - reg.

Supplementary PA

causelist - reg.

W.P. (C)
8106/2023 2.
W.P. (c)
8224/2023 3.

C and
L
section



4190/ 22/08
2023 /2023

4191/ |23/08
2023 /2023

4192/ |23/08
2023 /2023

4193/ |23/08
2023 /2023

4194/ |23/08
2023 /2023

NIL DT 22/8/2023

F.NO. 136/SSC-CR/2022-
NOM-(CHSL-L10)
DATED 16/08/2023

F.NO. 23/01/2023-
PEA(NR)-L10 DT:
18/08/2023

NIL DATED 22/08/2023

NIL DATED 22/08/2023

MS. P. K.
NEELA
REDDY,
SPS,
HYDERAB
AD

SSC,
CENTRAL
REGION

SSC,
NORTHER
N REGION

DOROTHY
JOSEPH,
STENO
GRADE |

SURAJ
SINGH ,

w.P. (C)
8319/2023 4.
W.P. (c)
83.42/2023 5.
W.P. (C)
8370/2023

Correction in
the uploaded
Appeal-reg

Combined
Higher
Secondary
(10+2) Level
Examination,
2022-
Forwarding
Dossier(s) of
selected

candidate(s) for

the post of

LDC/ISA(L10)

- reg.

Combined
Higher
Secondary
(10+2) Level
Examination,
2022-
Forwarding
Dossier(s) of
selected

candidate(s) for

the post of

LDC/ISA(L10)

- reg.

Request for
E.L.on
23/08/2023 -
reg.

E.L. from
04/09/2023 to

PAto
Registr
ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4195/ |23/08
2023 /2023

4196/ |23/08
2023 /2023

4197/ |23/08
2023 /2023

4198/ |23/08
2023 /2023

4199/ |23/08
2023 /2023

4200/ 23/08
2023 /2023

4201/ |23/08
2023 /2023

4202/ |23/08
2023 /2023

F.NO.
01/CESTAT/BANG/NSP
DATED 21/08/2023

NIL DATED 22/08/2023

NIL DATED 19/08/2023

F.NO.
25(5)/CESTAT/COMPAS
S-APPTT/ADMN./19
DATED : 18/08/2023

NIL DATED 22/08/2023

NIL DATED 16/08/2023

NIL DATED 21/08/2023

NIL DATED 16/08/2023

MTS

CESTAT,
BANGALO
RE, V.P.
PANDEY,
DR &
H.0.0.

JOHNSON
CHACKO,
ubC

HAPPY
KUMAR

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

JOHNSON
CHACKO,
ubC

P.DINESHA Joining Report

M@)

M.M.
PARTHIBA
N M(T)
CESTAT,
MUMBAI

T.V.UNNIK
RISHNAN,

08/09/2023
with station
leave

permission

Medical
Advance for
Cancer
Treatment -
reg.

Request for
permission to
T.A. for
medical

examination at

CMC Vellore

(Tamil Nadu) -

reg.
request for

reschedule my

medical in
Bengaluru
instead of his
hometown i.e.

Muzaffarpur ?

Office order
dated
18/08/2023

3 days C.L.
23/08/2023 to
25/08/2023

- reg.

Request for a
Days C.L. on
14/08/2023 -

reg.

E.L.
application of

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4203/ |23/08
2023 /2023

4204/ |23/08
2023 /2023

4205/ |23/08
2023 /2023

4206/ 23/08
2023 /2023

4207/ |23/08
2023 /2023

4208/ 24/08
2023 /2023

4209/ 24/08
2023 /2023

4210/ 24/08
2023 /2023

4211/ 24/08
2023 /2023

NIL DATED 22/08/2023

NIL DATED 22/08/2023

NIL DATED 16/08/2023

NIL DATED 22/08/2023

F.NO.A-50050/72/2023-

CESTAT DT: 21/08/2023

NIL DATED 22/08/2023

NIL DATED 21/08/2023

NIL DATED 22/08/2023

F.NO.
6/18/OUTSOURCING/C

SPS TO
M(T)

GAGAN
DEEP, LDC

REKHA
SHEKHAW
ATPATO
HONBLE
PRESIDEN
T

CESTAT,
MUMBAI

CJ.
MATHEW
M(T)
KULDEEP
CHAUDHA

RY USTO
THE GOl

DEEPAK
KUMAR
MALIK,
ubC

NAVEEN
KUMAR ,
ubC

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

DEPUTY
REGISTRA

Honble M(t), Section
Mr. Anil G.
Shakkarwar, on
25/08/2023-

reg.

Travelling Accoun
allowance bill |t

for Transfer Section

Correctionin |PAto

the uploaded  |Registr

appeal -reg.  ar

Disposal

statement for

the month of

july 2023 in PA

respect of Shri

C. J. Mathew,

Honble M(T)

Permission for |PA to

pronouncement Registr

of orders - reg. ar

Additional

funds under IT

head for

CESTAT- reg.

leave on

22/08/2023 half /Admini

day, stration

23/08/2023 to  |Section

24/08/2023

one day C.L. Q?arg;nr:

18/08/2023 )

Section

Pripatr ( hindi ) Admini

i rep stration
9. Section

For permission |Admini

to hiring of stration

AR
(Comp.



4212/ 24/08
2023 /2023

4213/ 24/08
2023 /2023

4214/ 24/08
2023 /2023

4215/ |24/08
2023 /2023

4216/ |24/08
2023 /2023

4217/ 24/08
2023 /2023

4218/ 24/08
2023 /2023

ESTAT/CHD-2020-111
DT: 22/08/2023

NIL DATED 22/08/2023

F.NO.
77/PERSN/CESTAT/KO
L/2023/ 194 DATED :
16/08/2023

NIL DATED 16/08/2023

NIL DATED 17/07/2023

NIL DATED 23/08/2023

NIL DATED 23/08/2023

NIL DATED 21/08/2023

R, CESTAT, SPS/Steno post |Section

CHANDIG |on contractual

ARH

GAGAN
DEEP, LDC

RAJEEV
TANDON
M(T)

SANJIV
SRIVASTA
VA, M(T),
CESTAT,
ALLAHAB
AD

J.K.
GOLAY,
SPSTO
HONBLE
PRESIDEN
T, CESTAT

HEMAMBI
KAR
PRIYA
M(T)

ANIL
KUMAR,
MTS

J.K.
GOLAY,
SPSTO
HONBLE
PRESIDEN
T, CESTAT

basis at
CESTAT,
Chandigarh -
reg.

1 day leave on

23/08/2023

Cancellation of

E.L. -reg.

Joining Report

- reg.

Commuted
Leave from

06/07/2023 to

14/07/2023

Intimation of
purchase of
immovable

property under
rule 18(2) CCS

(Conduct)
Rules, 1964 -
reg.

reg.

Application for

one day

Compensatory

leave.

joining report -

reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4219/ 24/08
2023 /2023

4220/ |24/08
2023 /2023

4221/ 24/08
2023 /2023

4222/ 24/08
2023 /2023

4223/ 24/08
2023 /2023

F.NO.
CESTAT/AHD/PER/78/2
018/381 DT: 17/08/2023

F.NO. A-50050/99/2023-
CESTAT-DOR-DOR
DATED: 21/08/2023

NIL DATED 21/08/2023

NIL DATED 21/08/2023

A-500502/29/2023-
CESTAT-DOR-DOR
DATED: 21/08/2023

UMA
SHANKAR
VERMA,
DR

KULDEEP
CHAUDHA
RY USTO
THE GOl

P.V.
SUBBA
RAO M(T)

ABHUIT
BISWAS,
ADVOCAT
E, HIGH
COURT,
CALCUTT
A

KULDEEP
CHAUDHA
RY USTO
THE GOl

Intimation for
appearing in
SSC CHGL
2023, SSC
CHSL, 2023 &
BPSC Senior
Secondary
Teacher 2023
in r/o Shri
Sujeet Kumar,
MTS,
CESTAT,
Ahmedabad -
reg.

Office
Memorandum,
Representation
to exercise
option to come
over to revised
pay structure
under CCS
(RP) Rules,
2016 r/w DOE
OM dated
12/12/2018 -
reg.

my pension
papers on e-
Bhavishya for
further
necessary
action at your
end.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Appeal No.
C/52684 of
2019,
Subhrabrata
Chattaraj vs
CC. Indore

DR(J)

Office

Memorandum,
Short Hearing
Notice in case

DR(J)



4224/ 24/08
2023 /2023

4225/ |24/08
2023 /2023

4226/ 24/08
2023 /2023

4227/ 24/08
2023 /2023

4228/ 24/08
2023 /2023

4229/ 25/08
2023 /2023

4230/ |25/08
2023 /2023

4231/ 25/08

NIL DATED 23/08/2023

NIL DATED 17/08/2023

NIL DATED 16/08/2023

F.NO. D-
6(1)/DOO/CESTAT/CHE
/2019 DT: 18/08/2023

NO. A-
60011/93/2023/ADMN. 111
(LA)(E.98472) DTD
18/8/2023

NIL DATED 24/08/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

AR/CSM

P.K.
CHOUDHA
RY M(J)
CESTAT,
KOLKATA

V.VEDA
PRAKASH,
STENO
GR.1
CESTAT,
HYDERAB
AD

MOHINDE
R SINGH
DR

N. NAYAK,
US TO GOI

KULDEEP
SINGH,
MTS

KULDEEP
SINGH,
MTS

BUDH

of INTER
CONTINENT
AL OILS &
FATS PTE
LTD vs
UNION OF
INDIA, fixed
for hearing on
24/08/2023 -
reg.

Appeal No.
ST/53958/2023
in the matter of
onkar menaria
vs. CCE
Jodhpur

Approval for
permission to
relist the

matters - reg.

Request for
deletion of
uploaded order
on website -
reg.

Reference to
Difference of
Opinion case -
reg.

OM dtd
18/8/2023

leave on
31/08/2023

leave on
30/08/2023

R.H. on

PAto
Registr
r

PAto
Registr

PAto
Registr
ar

PAto
Registr
ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023

4232/ |25/08
2023 /2023

4233/ |25/08
2023 /2023

4234/ 25/08
2023 /2023

4235/ 25/08
2023 /2023

4236/ |25/08
2023 /2023

4237/ |25/08
2023 /2023

4238/ 25/08
2023 /2023

4239/ |25/08
2023 /2023

4240/ 25/08
2023 /2023

4241/ |25/08

NIL DATED 24/08/2023

NIL DATED 23/08/2023

F.NO.
76/PERSN/CESTAT/KO
L DT: 23/08/2023

NIL DATED 24/08/2023

NIL DATED 24/08/2023

NIL DATED 24/08/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

SAIN,
M.T.S.

GAGAN
DEEP, LDC

CESTAT,
BANGALO
RE

K
ANPAZHA
KAN M(T)

RAKESH
KUMAR
MTS

AJAY
KUMAR,
LDC

RACHNA
GUPTA
M(@)

CESTAT,
CHANDIG
ARH

MS. RIMPY
ARORA

DOROTHY
JOSEPH,
STENO
GRADE |

30/08/2023

Joining Report
- reg.

Forwarding of
E.L. P.A.
Augustian on
28 & 29 august,
2023

Request for (2)
two days E.L.
w.e.f.
31/08/2023 &
01/09/2023 reg.

1days E.L.

23/08/2023

with joining
report

one day E.L.
25/08/2023

Medical
Reimbursement
claim form

Forwading of
extension
request
received from
Ms. Rimpy
Arora for the
joining of the
post of UDC -
reg.

Offer to join
the post of
UDC in
CESTAT -reg.

Joining Report
- reg.

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

MALKIAT Application for |Admini



2023 /2023

4242/ 25/08
2023 /2023

4243/ 25/08
2023 /2023

4244/ 25/08
2023 /2023

4245/ 25/08
2023 /2023

4246/ 25/08
2023 /2023

4247/ 25/08
2023 /2023

4248/ 25/08
2023 /2023

4249/ |25/08
2023 /2023

NIL DATED 24/08/2023

NIL DATED 24/085/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

NIL DATED 24/08/2023

F.NO.
01/CESTAT/BANG/NR
DATED 18/08/2023

NIL DATED 21/08/2023

NIL DATED 24/08/2023

SINGH, the post of

MTS Staff Car
Driver
(Ordinary
Grade) on
Deputation/
absorption
basis ;- reg.

MUKESH |C.L. for

GUPTA, DR 25/08/2023

SANTOSH |Medical

KUMAR Reimbursement

TIWARI claim form

SOMPAL, |Wife name -

MTS reg

PANKAJ

KUMAR

MALLICK,

LIA, EBeEJant of E.L. -

CESTAT, '

NEW

DELHI

BINU Medical

TAMTA Reimbursement

M(J) claim form
Forwarding of
representation

V.P. for

PANDEY implementation

DR & of Recruitment

H.O.0. Rules (RR) of
Stenographer -
reg.

AKKSHAT, Review of

UP CESTATSs

AAYUKAT [Final Order No.

(

51074/2023

SAMIKSHA |dated

)

CUSTOMS |Ruling issued

09.08.2023

AUTHORIT in respect of

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

Ms.
Sapna

AR
(CST)



4250/ |25/08
2023 /2023

4251/ |25/08
2023 /2023

4252/ |25/08
2023 /2023

4253/ |25/08
2023 /2023

4254/ 25/08
2023 /2023

4255/ 28/08
2023 /2023

4256/ |28/08
2023 /2023

4257/ 28/08
2023 /2023

4258/ 28/08
2023 /2023

NIL DATED 24/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 24/08/2023

NIL DATED 25/08/2023

NIL DATED 24/08/2023

NIL DATED 25/08/2023

NIL DATED 24/08/2023

F.NO.
75/PERSN?CESTAT/KO

Y FOR
ADVANCE
RULINGS

RANJU
MADHRA,
SPS TO

M(T) -HRP

DY/ASST.
REGISTRA
R (EXCISE
APPEAL
BENCH)
24/08/2023

ASSTT.
DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH )

CESTAT,
CHANDIG
ARH

BINEESH
KUMAR
K.S.,
REGISTRA
R

DEVENDE
R

SUSHMA
RANI PAL,
MTS

SHRI RAM
MEENA,
MTS

ASHOK
JINDAL,

M/s Samsung
india
Electronics Itd -
reg.

Reimbursed

bill of phone
and internet

connection

Excise Division
Bench Matters
Causelist

Single Member
(Appeal Branch
)Cause List

Correction
Reminder reg.

Application for
Two days
restricted
holiday and one
days Casual
leave

one day C.L.
on 25/08/2023

leave on
30/08/2023

Submission of
update family
details in the
service book -
reg.

Request for 2
days E.L. w.e.f.

Accoun
t
Section

PA

PA

PAto
Registr
ar

PAto
Registr
ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4259/ |28/08
2023 /2023

4260/ 28/08
2023 /2023

4261/ 28/08
2023 /2023

4262/ |28/08
2023 /2023

4263/ |28/08
2023 /2023

4264/ 28/08
2023 /2023

4265/ 28/08
2023 /2023

4266/ 28/08
2023 /2023

4267/ 28/08
2023 /2023

L DT: 23/08/2023

NIL DATED 23/08/2023

NIL DATED 24/08/2023

NIL DATED 22/08/2023

NIL DATED 25/08/2023

NIL DATED 23/08/2023

F.NO.
G(19)/(1)CESTAT/PAY
FIXATION/2015

F.NO. A-
19(1)/PERS.FILE/PD-
M(J)/CHE/2018 DT:
18/08/2023

NIL DATED 24/08/2023

NIL DATED 25/08/2023

M(Q),
CESTAT,
KOLKATA

ABHISHEK
TANWAR

RANJU
MADHRA,
SPS

P.
DINESHA
M(@)

NATIONAL
ACADEMY
OF HRD

RIMPY
ARORA

MOHINDE
R SINGH
DR/HOO

MOHINDE
R SINGH
DR

M. AJIT
KUMAR,
M(T)
CESTAT,
CHENNAI

JITENDER,
MTS

31/08/2023 &

01/09/2023 reg.

i will not be
able to join

organization as

ubC

R.H. leave on
30/08/2023 &
C.L.on
31/085/2023

one day of E.L.

21/08/2023

International
program on

organizational

leadership at
Dubai in
Collaboration

with university

of Dubai
grant me an

extension of 3

months for
joining at
CESTAT
office.

Vetting

up/verification
of Pay Fixation

Orders- reg.

Leave details -

reg,

one day R.H.

on 29/08/2023

E.L.on
30/08/2023 to

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration

DR
(CR)



4268/ 28/08
2023 /2023

4269/ 28/08
2023 /2023

4270/ 28/08
2023 /2023

4271/ |28/08
2023 /2023

4272/ 28/08
2023 /2023

4273/ |28/08
2023 /2023

4274/ 28/08
2023 /2023

4275/ 28/08
2023 /2023

4276/ |28/08

NIL DATED 24/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 22/08/2023

NIL DATED 22/08/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

TEJO SHRI,
PATO
M(T)

SUSHMA
RANI PAL,
MTS

VED
PRAKASH
CHUGH,
COURT
MASTER

HEMANT
KUMAR,
STENO
GRADE |

HAPPY
KUMAR

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

THE
REGISTRA
R
GENERAL,
HIGH
COURT OF
DELHI

CUSTOMS
AUTHORIT
Y FOR
ADVANCE
RULINGS

B 169 AB

01/09/2023
R.H. on

30/08/2023 and

one day C.L.

on 31/08/2023

Joining Report

- reg.

Half day C.L.
application -
reg,

one day E.L.

for 28/08/2023

Attestation
Form

Case no.

CEAC-8/2023

& CM Appl.

33445/2023 &

CM Appl.
33446/2023

Case No.

CEAC-10/2023

& CM Appl.
40620/2023

Ruling issued
in respect of

application for
advance ruling

by M/s
Supertron

Electronics Pvt.

Ltd. reg.
Medical and

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

DR(J)

Accoun

AR
(CST)



2023 /2023

4277/ 28/08
2023 /2023

4278/ |28/08
2023 /2023

4279/ 28/08
2023 /2023

4280/ |28/08
2023 /2023

4281/ 28/08
2023 /2023

4282/ 28/08
2023 /2023

4283/ |28/08
2023 /2023

4284/ 28/08
2023 /2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

F.NO.
26(17)CESTAT/CASH/T
DS/2023-24 DT:
24/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

HISHEK-
PANDEY

MICHAEL
ROSHAN

MONIKA
DEVI
(TECHNIC
AL
OFFICER)

MUKESH
GUPTA,
DEPUTY
REGISTRA
R/ DDO,
CESTAT

CJ.
MATHEW
M(T)

CESTAT,
HYDERAB
AD

CESTAT,
BANGALO
RE

DR,
CENTRAL
REGISTRY

DR,
CENTRAL
REGISTRY

identity
certificate - reg.

Provisioning of
funds under the
Budget Head
"Rent for
others" under
Major Head
2047, Demand
no. 35,
Department of
Revenue in the
Current FY
2023-24

Option for pay
fixation - reg.

Submission of
Tax Saving
receipts for
financial year
2023-24 - reg.

Permission for
pronouncement
of orders - reg.

Additional
Roaster for
DOO Matter

Permission to
delete FO no
1289/2023 in
Appeal
ST/1289/2011

Central
Registry cause
list for Defect
Matters

Central
Registry cause
list for Defect

t
Section

Accoun
t
Section

Admini
stration
Section

PAto
Registr
ar

PAto
Registr
ar
PAto
Registr
ar

PAto
Registr
ar

0

A

Accoun
t
section



4285/ 28/08
2023 /2023

4286/ 29/08
2023 /2023

4287/ 29/08
2023 /2023

4288/ 29/08
2023 /2023

4289/ 29/08
2023 /2023

4290/ 29/08
2023 /2023

4291/ |29/08
2023 /2023

4292/ |29/08
2023 /2023

4293/ |29/08
2023 /2023

4294/ 129/08
2023 /2023

4295/ 29/08
2023 /2023

NIL DATED 25/08/2023

F.NO.
01/CESTAT/BANG/NSP
DT: 21.08.2023

F.NO. A-4-18(11)/2022-
ESTT-1 DT: 24/085/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL

NIL DATED 28/08/2023

SANTOSH
KUMAR
TIWARI,
DR

V.P.
PANDEY
DR &
H.0.0.

DR,
SANJAY
GARG
DEPUTY
DIRECTOR
OF
ARCHIVES
, GOI

AJAY
SHARMA

AJAY
KUMAR

RAKESH
KUMAR
MTS

ATIN
SHARMA,
M.T.S

SEEMA
SADANA,
SPS

SEEMA
SADANA

HEERA
LAL

RAMKUM
AR, MTS

Matters

Office Order

dated:
25/08/2023

Medical
Advance for
Cancer
Treatment -
reg.

deputation -
reg.

Joining Report

- reg.

R.H. Leave on

30/08/2023

leave on
30/08/2023

leave on
30/08/2023

Leave
application -
reg.

R.H. on

30/08/2023 and
31/08/2023 for

C.L

2 days leave on
30/08/2023 to

31/08/2023

Leave on
25/08/2023

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4296/ 29/08
2023 /2023

4297/ 29/08
2023 /2023

4298/ 29/08
2023 /2023

4299/ 29/08
2023 /2023

4300/ |29/08
2023 /2023

4301/ |29/08
2023 /2023

4302/ |29/08
2023 /2023

4303/ |29/08
2023 /2023

4304/ |29/08
2023 /2023

4305/ 29/08
2023 /2023

NIL DATED 25/08/2023

NIL DATED 28/08/2023

NIL DATED 25/08/2023

NIL DATED 28/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 16/08/2023

NIL DATED 28/08/2023

NIL DATED 09/08/2023

F.NO.
G(19)/(1)CESTAT/PAY
FIXATION/2015 DT:
24/08/2023

SANJAI

JAGDISH
CHAND,
M.T.S.

DR.
RACHNA
GUPTA
M(J)

CHANDER
KANTA,
SPS

SANTOSH
KUMAR
TIWARI,
DR

SWAPNA
ACHUTHA
N NAIR,
HEAD
CLERK

DIRECTOR
ATE OF
ESTATES,
110011

ARVIND
KUMAR

SUNIL
ZOKARKA
RDY.
EXECUTIV
E
DIRECTOR
I (F&A)

MOHINDE
R SINGH
DR/HOO

one day C.L.

on 28/08/2023

& R.H. on
29/08/2023

Leave
application -
reg.

leave on

30/08/2023 -
reg.

R.H. on
30/08/2023

Hindi :- reg.

leave on
29/08/2023
Onam

Hindi :- reg.

Medical

Reimbursement

claim form

Forwarding of

Last Pay

Certificate and

Service Book
of Nrs. R.

Alamelu - reg.

Vetting

up/verification
of Pay Fixation

Orders - reg.

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4306/ |29/08
2023 /2023

4307/ |29/08
2023 /2023

4308/ |29/08
2023 /2023

4309/ |29/08
2023 /2023

4310/ |29/08
2023 /2023

4311/ 29/08
2023 /2023

NIL DATED 22/08/2023

NIL DATED 23/08/2023

F.NO. 3/12/KAILASH-
STENO-I/ADMN/CHD-
2017 DT: 23/08/2023

F.NO. 3/5/MISC/ADMN-
2017-11 DT: 24/08/2023

F.NO.
6/18/OUTSOURCING/
CESTAT/ CHD-2020-111
DT: 22/08/2023

F.NO.
01/CESTAT/HYD/ESST/
17-11/166 DT: 23/08/2023

ABHISHEK
PANDEY

KRIPA
SHANKER,
DR,
CESTAT,
MUMBAI

DY,
REGISTRA
R, CESTAT,
CHANDIG
ARH

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
CHANDIG
ARH

CESTAT,
CHANDIG
ARH

T. VISWA
PRAKASH,
DEPUTY
REGISTRA

Location
preference
same as
mentioned in
willingness
letter

APAR of staff

of CESTAT,

Chandigarh for

the year 2022

Forwarding of

an application
for intimation
for SSC

Stenographer

(Group- C&D)

exm-2023
submitted by
Sh. Kailash,
Steno-I,
CESTAT,
Chandigarh

Forwarding of

extension
request
received from
Ms. Rimpy
Arora for the
joining of the

post of UDC -

reg.

For permission

to hiring of

SPS/Steno post
on contgractual

basis at
CESTAT,
Chandigarh -
reg.

Request to
provide Fair

Rent Certificate

(FRC) - reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4312/ |29/08
2023 /2023

4313/ |29/08
2023 /2023

4314/ |29/08
2023 /2023

4315/ |29/08
2023 /2023

4316/ |29/08
2023 /2023

4317/ |29/08
2023 /2023

4318/ |29/08
2023 /2023

4319/ |29/08
2023 /2023

4320/ 29/08
2023 /2023

4321/ |29/08
2023 /2023

F.NO.

01/CESTAT/BANG/NR

DT: 16/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 24/08/2023

NIL DATED 22/08/2023

N IL DATED 28/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 25/08/2023

NIL DATED 10/08/2023

R,
CESTAT-
HYDERAB
AD

V.P.
PANDEY
DR &
H.0.0.

ANITHA
JAYAKUM
AR, SPS

SATPAL
SINGH
MTS

SACHIN
CHOUDHA
RY, LDC

P.
DINESHA
M()
RAVI
DATT
SHARMA ,
CASH
SECTION

DIKSHA
SINGH

C.L.
MAHAR
M(T)

NAVEEN
AGRAWAL
, SENIOR
GENERAL
MANAGER

THE
ASSISTAN
T
REGISTRA
R,

Forwardiong of
representation
for pay up-
gradation - reg,

R.H. leave on
29/08/2023 -
reg.

Application for
restricted
holiday - reg.

Leave
application -
reg.

one day E.L.
21/08/2023

E.L.
28/08/2023 to
01/09/2023

leave on
29/08/2023 and
30/08/2023

two days E.L.
31/08/2023 and
01/09/2023

Tax Invoice
against the
sevices
rendered under
the project no.:
C211762GNN
D

C.L. appeal
nos. 9981,
5159, 2908,
9386-90, 562 -
reg.

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

AR
(Comp.



4322/ |29/08
2023 /2023

4323/ |29/08
2023 /2023

4324/ 29/08
2023 /2023

4325/ 29/08
2023 /2023

4326/ |29/08
2023 /2023

4327/ 29/08
2023 /2023

NIL DATED 28/08/2023

NIL DATED 25/08/2023

NIL DATED 23/08/2023

F.NO.
CESTAT/MUM/ADMN/I
P/2007 DT: 23/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

SUPREME
COURT OF
INDIA,
NEW
DELHI

HIGH
COURT OF
MADHYA
PRADESH
BENCH AT
INDORE

ADMN.
OFFICER
JUDL. C-lI
FOR
REGISTRA
R
GENERAL

IN THE
HIGH
COURT OF
PUNJAB
AND
HARYANA
AT
CHANDIG
ARH

MANAS
KUMAR
SINHA,
ASSISTAN
T
REGISTRA
R, CESTAT,
MUMBAI

CESTAT,
BANGALO
RE

TEJO SHRI
, STENO G-
1

Supere Courts
Civil Appeal no DR(J)
4211 of 2023

Case no.
CUSAA-
47/2023,
Sharafat
Hussain

DR(J)

CEA 37 of
2013, CCEC
vs. M/s
Yamuns Gases

DR(J)

Forwarding of
Form-1
regarding
purchase of
immovable

property - reg.

For deletion of PAto

Misc Registr
Application ar
Request
fegaf@"”.g PA to
permission of X

. Registr
doing

L. ar
correction In

judicial orders -



4328/ |29/08
2023 /2023

4329/ 29/08
2023 /2023

4330/ 29/08
2023 /2023

4331/ |29/08
2023 /2023

4332/ |29/08
2023 /2023

4333/ |29/08
2023 /2023

4334/ |29/08
2023 /2023

4335/ |29/08
2023 /2023

4336/ 29/08
2023 /2023

4337/ 29/08
2023 /2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 25/08/2023

F.NO. 28(15)/STAFF
TOUR/CESTAT/ADMN./
2010-VOI-1I DT:

25/08/2023

F.NO.

23(51)/TRANSFER/
CESTAT/ ADMIN-23

NIL DATED 18/08/2023

NIL DATED 28/08/2023

NIL DATED 29/08/2023

NIL DATED 21/08/2023

CHANDER
KANTA
SPS

ANIL
CHOUDHA
RY M(J)

INDIRA
SHIROORK
AR, PA

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

V.VEDA
PRAKASH,
STENO
GR.1
CESTAT,
HYDERAB
AD

MUKESH

GUPTA, DR (dt: 28/08/2023

MUKESH
GUPTA,
DEPUTY
REGISTRA
R

R.
ALAMELU,

reg.
intimation

regarding letter

dated
18/07/2023

already

pronounced on

17/07/2023-
reg.

Hearing of
Misc
Application

Office order dt:

25/08/2023

Tour order dt:
25/08/2023

Office order

Revised letter
requesting for
deletion of

uploaded order

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

R

A

R

A

PAto
Registr

on website with |ar

correct order -

reg.
Officer Order

Office Order

dt: 29/08/2023

Proper
Channel,

R

A

R

A

PAto
Registr



4338/ |29/08
2023 /2023

4339/ |29/08
2023 /2023

4340/ |29/08
2023 /2023

4341/ |29/08
2023 /2023

4342/ 129/08
2023 /2023

4343/ 29/08
2023 /2023

4344/ 129/08
2023 /2023

4345/ 29/08
2023 /2023

4346/ |29/08
2023 /2023

4347/ 29/08
2023 /2023

NIL DATED 29/08/2023

NIL DATED 29/08/2023

NIL DATED 29/08/2023

F.NO. A-
20(2)/PERS.FILE/RKP-
ST-111/2015 DT:
28/08/2023

NIL DATED 29/08/2023

NIL DATED 29/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 28/08/2023

NIL DATED 24/08/2023

SPS,
CHENNAI

RAM
KUMAR

ASHUTOS
H K.
YADAV

CHANDER
KANTA,
SPS

MOHINDE
R SINGH
DR

VIKRAM
SINGH,
MTS

KRISHAN
KUMAR,
ubC

DEEPAK
KUMAR
MALIK,
ubC

SANGEET
A
MALHOTR
A, COURT
MASTER.

SWAPANA
A. NAIR

N. RAJA,
SPS

correction reg.

leave on
30/08/2023

Request to
grant medical
leave

C.L.on
31/08/2023

Forwarding of
request letter of

Shri Raushan

Kumar Paswan,
Steno , Gr.llI -

reg.

joining duty -
reg.

leave on
30/08/2023

Joining Report

- reg.

Sanction &
restricted
holiday on
30/08/2023 -
reg.

leave from
17/07/2023 to
16/08/2023

Hearing in
Difference of
Opinion

matters - Tour

ar

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration

of Honble M(J) Section

Dr. D.M.
Misra-
Arrangement



4348/ 29/08
2023 /2023

4349/ 29/08
2023 /2023

4350/ 29/08
2023 /2023

4351/ |29/08
2023 /2023

4352/ 30/08
2023 /2023

4353/ 31/08
2023 /2023

4354/ 31/08
2023 /2023

4355/ 31/08
2023 /2023

4356/ 31/08
2023 /2023

4357/ 31/08

NIL DATED 23/08/2023

NIL DATED 24/08/2023

NIL DATED 23/08/2023

F.NO. A-12018/6/2021-
CESTAT-DOR-DOR DT:

25/08/2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NI DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

V.P.
PANDEY,
DR &
H.0.0

M. AJIT
KUMAR

NIHAL
SINGH, PA
TO M()),
CESTAT,
BANGALO
RE

KULDEEP

CHOUDHA
RY,USTO
THE GOl

MUKESH
GUPTA,
D.R.

GAJENDA,
HC, SM
BRANCH

MANVAR
SINGH,
UDC, CT
SECTION

GAGANDE
EP, UDC

ANJANI,
HT,
ADMINIST
RATION
SECTION

RAKSHIT

Verification of
Higher
Secondary
Examination
Certificate and
Marks Sheet of
Shri Sourav
Chini, UDC -
reg.

R.H. on
29/08/2023 -
reg.

Forwarding of
E.L.
application -
reg.

Proposal for
amendments in
the RRs of
Assistant
Registrar in
CESTAL - reg.

hindi - reg.

RH leave
application for
30.08.2023

RH leave
application for
30.08.2023

RH leave
application for
30.08.2023

RH leave
application for
30.08.2023

RH leave

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini



2023 /2023

4358/ 31/08
2023 /2023

4359/ 31/08
2023 /2023

4360/ |31/08
2023 /2023

4361/ 31/08
2023 /2023

4362/ 31/08
2023 /2023

4363/ 31/08
2023 /2023

4364/ 31/08
2023 /2023

NIL

NIL DATED 29.08.2023

NIL DATED 29.08.2023

F. NO.

76/PERSN/CESTAT/KO
L DATED 23.08.2023

F. NO.
75/PERSN/CESTAT/KO
L DATED 23.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

DAHIYA,
LDC,
ADMINIST
RATION
SECTION

SANDEEP,
MTS

ARCHANA,
STENO

ARCHANA,
STENO

MR. K.
ANPAZHA
KAN,
MEMBER
(TECHNIC
AL)

MR.
ASHOK
JINDAL,
MEMBER
(JUDICIAL)
, CESTAT,
KOLKATA

MS.
HEMAMBI
KAR.
PRIYA,
MEMBER
(TECHNCI
AL),
CESTAT,
DELHI

MS. BINU
TAMTA,
MEMBER
(JUDICIAL)
, CESTAT,

application for
30.08.2023

Leave
application

EL application
for 12 days
from 7 to 18
August, 2023
cum joining
report

CL application
for 31.08.2023

EL application
for 2 days from
31.08.2023 to
01.09.2023

EL application
for 2 days from
31.08.2023 to
01.09.2023

RH leave
application for
06.09.2023

RH leave
application for
30.08.2023

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section



4365/ |31/08
2023 /2023

4366/ 31/08
2023 /2023

4367/ 31/08
2023 /2023

4368/ 31/08
2023 /2023

4369/ 31/08
2023 /2023

4370/ 31/08
2023 /2023

4371/ 31/08
2023 /2023

4372/ 31/08
2023 /2023

4373/ 31/08
2023 /2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 29.08.2023

NIL DATED 30.08.2023

NIL DATED 29.08.2023

NIL DATED 28.08.2023

DELHI

MR. J. K.
GOLAY,
SPSTO
PRESIDEN
T

RAJU
KUMAR,
MTS,
CESTAT,
DELHI

MR. P.
ANJANI
KUMAR,
MEMBER
(TECHNIC
AL),
CESTAT,
CHANDIG
ARH

V. P.
CHUGH,
CM,
CUSTOMS
BRANCH

LALIT
KUMAR,
LDC, CASH
SECTION

MUKESH
GUPTA,
D.R.

MUKESH
GUPTA,
D.R.

HEMANT
KUMAR
STENO
GRADE |

SURAJ
SINGH,

CL application
for 31.08.2023

Request for 1
day C. off in
place of night

duty performed
on 19.08.2023

CL application
for two days on
01.09.2023 and

04.09.2023

RH application
for 30.08.2023

El application

for 28.08.2023

with joining
report
RH leave

application for

30.08.2023

Cancellation of

RH for

30.08.2023 and
CL application
for 31.08.2023

RH leave

application for

30.08.2023

Leave
application

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration



4374/ 31/08
2023 /2023

4375/ 31/08
2023 /2023

4376/ 31/08
2023 /2023

4377/ 31/08
2023 /2023

4378/ 31/08
2023 /2023

4379/ 31/08
2023 /2023

4380/ 31/08
2023 /2023

NIL DATED 28.08.2023

NIL DATED 29.08.2023

NIL DATED 30.08.2023

NIL DATED 30.08.2023

F. NO. SSCG-A-

11011/283/2023/NOM.VI
/742 DATED 16.08.2023

NIL DATED 30.08.2023

D. NO. 30094/2023/SEC-
ELIMINATION DATED

25.08.2023

MTS

L. P. PANT,
SPS

PARDEEP
KUMAR,
LDC

P. V.
SUBBA
RAO,
MEMBER
(TECHNIC
AL)

PANKAJ
KUMAR
MALLICK,
LIABRARI
AN

BHAKTI
PRASAD
SONOWAR

REGIONAL
DIRECTOR
, SSC
(NER),
GUWAHAT
|

SHISHIR
SANGHAL,
FOR
MOHAN
CONSTRU
CTION
COMPANY

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF

RH leave
application for
30.08.2023

Application for
2 days EL from
31.08.2023 to
01.09.2023 and
1RHoOn
30.08.2023

EL application
for 3 days from
04.09.2023 to
06.09.2023

EL application
for 3 days from
04.09.2023 to
06.09.2023

CHSL 2022,
Forwarding of
dossier(s) of
selected
candiate for the
post of
LDC/ISA(L10)

Your letter
dated
18.08.2023 and
our appeal no.
ST/70834/20C
U (DB)

Civil Appeal
No. 5312 of
2023 in
Principal
Commissioner
CGST and CE,

Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

DR(J)

DR(J)



4381/ /31/08
2023 /2023

4382/ 31/08
2023 /2023

4383/ /31/08
2023 /2023

4384/ 31/08
2023 /2023

D. NO. 24903/2023/SEC-
XVII-A DATED
23.08.2023

D. NO. 16707/2009/SEC-
XVII-A DATED
24.08.2023

NIL DATED 30.08.2023

NIL DATED 30.08.2023

INDIA

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT OF
INDIA

SALIL
ARORA(A
DVOCATE)

MR. T.
VISWAPRA
KASH, DR,
CESTAT,
HYDERAB

Bhopal vs. M/s.
S. R. Traders

Review
Petition (Civil)
No. 1017 of
2023 in C. A.
No. 2753 of
2023 in
Commissioner
of CGST and
Central Excise
Mumbai East
vs. Flemingo
Travel Retail
Ltd.

Civil Appeal
Nos 6230-6231
of 2009 in FO
765 of 2008
and FO 767 of
2008 in AN
2116 of 2005
and AN 2118
of 2005 in the
mater of M/s.
Hisaria
Electronics
through
proprietor Mr.
Devki Nandan
Aggarwal and

Request to
grant
permission to
display video
before the
Bench in
Appeal No.
C/50542/2021
(DB)

DR(J)

DR(J)

PAto
Registr
ar

Request for
additional
roaster for
ROM matter

PA to
Registr



AD

[ ]




